88

Collector Office
Additional Chitnish Branch
Kanbivaga, BHARUCH-392001

e-mail:-collector-bha@gujarat.gov.in, add-collector-bha@gujarat.gov.in,

addl-chitnish-bha@gujarat.gov.in
Phone:- 02642-243499 FAX:- 02642-240602/246556
Date: 1 £/02/2024

Outward No: MSC/WS/ 693

Original Application No. 734/2023

To,

The Registrar

National Green Tribunal (WZ)

New Administrative Building, D-Wing,
1st floor, Opposite Council Hall, Camp,
Pune, Maharashtra 411001

Subject: Submission of the report in view of the order passed
by the National Green Tribunal (NGT).

Ref.:- Original Application No. 734/2023

With respect to the above mentioned subject and reference letter, regarding

the “News item published in Media titled Ty a1 =2 I Fer ﬂﬁ?—r T & e

i‘ﬂ'ﬂ"ﬂ'ﬂﬁl related to Polluted water and pollution in Ankleshwar G.I.D.C.”, on the basis

of suo moto application No. 734/2023, a report was asked to submit from the office of the
Regional Manager, GPCB, Ankleshwar and the office of the Chief Officer, Notified Area
Authority, GIDC, Ankleshwar.

The office of Regional Manager, GPCB, Ankleshwar has submitted its report
dated 24™ January 2024, a copy of which is hereby enclosed with it and the details are as

below.

Sr. |Points raised in OA

734/2023 and location
No.

GPCB

observations

Action taken by GPCB

1 | Regarding coloured water
ponding and coloured
water in SWD at backside
of M/s Detox India Ltd

In connection to
complaint, site
visit is carried out
on dated
03/12/2023.
Inspection Report
along with
analysis reports
are attached
herewith on
Page-35.

GPCB RO-Ankleshwar has issued letter to
GIDC Ankleshwar dated 14/12/2023 to take
requisite step for cleaning the open plot
areas in GIDC Ankleshwar. (Copy attached
herewith on Page-59) GPCB RO-Ankleshwar
has directed Notified Area Authority,
Ankleshwar vide letter dated 14/12/2023 to
take requisite step for cleaning the open
plot areas and storm water drain near M/s
Detox India Pvt Ltd.(Copy attached
herewith on Page-61)
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&

2 | Regarding reddish In connectionto | GPCB has issued closure direction to M/s.
coloured waste water complaint, site Vishnu Chemicals vide letter No, GPCB/ANK
flowing in GIDC storm visit is carried out | / CCA-690(2)/ID-15864/760850 dated
water drain (SWD) at on dated 13/12/2023. (Copy attached herewith on
Kanoria chemical chokdi, | 03/12/2023. Page-87)

GIDC Ankleshwar Inspection Report
along with
Analysis reports
are attached
herewith on
Page-63.
3 | Accumulated seepage Accumulation of | GPCB RO-Ankleshwar has directed Notified

water observed in natural
drain behind C channel
near C pumping station

seepage water
from C channel is
observed in
natural drain
behind C channel.

Area Authority— Ankleshwar vide letter
dated 14/12/2023 to take requisite step for
cleaning the Seepage water from C channel
is observed accumulated in natural drain
behind C channel. (Copy attached herewith
on Page-59)

The report has mentioned that the GIDC storm water drain is managed by Notified Area

Authority, GIDC, Ankleshwar and there is a network of pipeline for the collection and

conveyance of industrial effluent in Ankleshwar industrial estate and is also the

nodal agency for Ankleshwar industrial estate for maintenance, upcoming and

operation of conveyance pipeline and they are empowered to take actions under

the Gujarat Industrial Development Corporation Drainage Regulations 1990. Thus

Notified Area Authority, GIDC, Ankleshwar is informed in every monsoon season

to take precautionary measures.

Various Letters written to Notified Area Authority for various region specific

issue and to prevent any unforeseen situation/discharge in storm water drain are
tabulated as below:

Letter issued to Notified Area Authority(copy attached on Page-93 to 99

Sr. Date Subject in Brief Major Subject in Brief Major Content
No. Content
1. | 07/10/2023 | To prevent any type of to prevent any discharge in Strom Water Drain
discharge into GIDC Strom | (SWD) especially in monsoon season and to
Water Drain (SWD) comply with certain precautions/ points and to
(Page-93) identify establishments discharging non-storm

waste water into storm water drains.




90

2. | 22/11/2023 | to create Pucca Bund in To create Pucca Bund in Storm Water
Storm Water Drain of GIDC | Drain of GIDC storm water drain at
Storm water drain sensitive locations to prevent
(Page-93) unauthorized discharge of waste water

3. | 14/12/2023 | to take requisite steps for | Itis observed waste water is generally found
cleaning the open plot near accumulated in open plot areas near M/s. Detox

M/s. Detox India P. Ltd. india P. Ltd. hence it is directed to clean this
(Page-99) area, lift and dispose contaminated water and

soil from this area as per norms and take steps
for prevention of accumulation of contaminated
water in the area as well as to stop seepage in
natural drain behind C channel near pumping
station-C.

Notified Area Authority, GIDC, Ankleshwar has also been issued Direction
under Section 33A of water Act-1974 Dated:18/11/2023 with respect to various
incident of contaminated waste water discharge in storm water drain or natural
body causing pollution. (Attached on Page-101)

Notified are authority is asked to submit Rs.25,00,000/- lakhs as interim
Environmental Damage compensation vide direction dated: 18/11/2023 w.r.t
Hon. NGT matter 0.A.109/2022. (Attached on Page-107).

Even Presidents of Industrial Associations are directed for proper waste
management during monsoon season for control of pollution and to comply with
specific points in order to prevent any unforeseen discharge/contamination of
rain water during monsoon season vide letter dated 16/05/2023 (Page-111). In
addition to above, industries located in Ankleshwar region are intimated vide
letter dated 29/09/2023 to prevent any type of discharge into GIDC storm water
drain outside unit premises failing to which may lead to actions under Water Act-
1974. (Attached on Page-115). Further closure Directions are also issued by
Board against 40 industries and Notice of Direction under section 33 A of Water
Act-1974 against 10 industries from June-2023 till date 18/12/2023 during
monsoon season for various non-compliances and discharge of waste water

observed in GIDC storm water drain/Natural drain.
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Moreover a total of Rs.1,14,70,000/- as interim Environmental Damage
compensation based on CPCB EDC guideline based on number of days of violation
is imposed on industries.
Future Action Plan to prevent and minimize any discharge in GIDC storm
water drain is as below:
(i) Above Ground Pipeline and discontinue underground pipeline for conveyance
of industrial effluent by Notified area authority
It is to be noted that work of above ground pipeline is completed by Notified
area authority and certified report for the same is awaited from them. (Page-157)
(i) Auto sampler and Continuous Effluent monitoring system at individual
industry discharge point to monitor quality of effluent on continuous basis (by
industry in co-ordination with FETP of M/s Narmada Clean Tech) It is to be noted
that currently at 43 locations auto sampler are installed and for other 06 locations
installations are under progress.
(i) At every storm water outlet point, creation of bunds as well as collection back
system in case of any accide ntal discharge by industry/Notified Area Authority.
The office of Notified Area Authority, GIDC, Ankleshwar has also
submitted its detailed report, a copy of which is enclosed herewith. The report
has mentioned that the infrastructural facilities such as road, water supply,
streetlight and drainage line are provided by Notified Area Authority in
Ankleshwar Industrial Area. The Corporation and Notified Area Authority cannot
do any kind of industrial activity through which the environment issue is created.
In addition, it is to inform you that notified area always take all precautionary
measures to ensure no adverse impact is done on the environment in the region.
Ankleshwar Industrial Area, on the above subject by perusal of the
letter dated 18.12.2023 to the news letter dated 02.12.2023 of the Hon’able NGT it
is to inform that water is filling up in the said places. It is to inform that there was

rain at Ankleshwar on 26.11.23, which report of rainfall is included herewith
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(Page-165). So, water was being accumulated in various small pits in said natural "
Drain. The cleaning of natural drain was done by Notified area and accumulated
water was also cleared and the photographs of the same is attached here for your
reference (Page-167). The RCC Storm water drain was constructed by Notified
area near “C” Pumping station after the natural canal passing behind Detox India
Pyt. Ltd. in Ankleshwar Industrial Area. It is to further submit that TOC meter is
also installed at the end point and stored water behind the bund wall is lifted from
C pumping station and pumped to final pumping station so that the water does not
enter into the natural drain and from FPS, it is then pumped to Narmada clean tech
(NCT) for treatment. whose photograph is enclosed herewith (Page-185).

In addition to that, at Present a total of 106 number of industries members
of Narmada clean tech (NCT) having effluent conveyance through the over ground
pipeline up to collection wells from individual units and are monitored by NCT. In
addition, M/S ETL who is the member unit of NCT, collects effluent with consent
of GPCB for 240 number of SME member through Tanker up to ETL from
individual units. Other units are Zero Liquid Discharge (ZLD). If any industries
found out of order any discharge in Storm water drain (SWD) GPCB issued notice
and as per direction of GPCB, notified authority disconnect the water supply
connection. As per closer order, till date from July-2023 NAA disconnected 33
number of water connection and also, as direction of GPCB, estimate for the
construction of RCC storm water drain behind Detox India Pvt. Ltd has been
prepared as per latest SOR-23 -24 and approved in BOM no 09 vide point on dated
28-12-2023 by the competent authority. The work of the same will be started
immediately after confirming the agency via tender. Other than the natural drain
that connects to FPS constructed with an RCC storm water drain work is also in
progress and both works will be completed before monsoon, i.e. 31.05.2024. The
location of both natural creeks is shown in the DD plan and action Plan to control

contaminated storm water in the Estate which is attached herewith (Annexer-4).
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In view of the above report, regarding the suo moto application related to
pollution in Ankleshwar industrial estate, any industrial activity which causes
environmental concerns is controlled by the authorities. The cleaning of natural
drain, maintenance, upcoming and operation of conveyance pipeline and
monitoring of industries having effluent conveyance through the over ground
pipeline up to collection wells from individual units are also done. Moreover for
violation of environmental norms, heavy environmental damage is also imposed
on industries as per CPCB/ EDC guideline.

Thanking you in anticipation.

Encl. Copy from Page No.1 to 199,

i

.

(Tushar .D. Sumera)
Collector & District Magistrate
Bharuch
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Action Taken Report w.r.t Hon National Green Tribunal Notice In the matter Of 0.A. 734/2023

NGT has sent notice on 08/12/2023 regarding complaint of Shri Rohit Prajapati to be listed on
22/12/2023 3s0.A. 734/2023 and has asked Board to remain present with report.
With respect to complaint of Shn Rohit Prajapati of different location following actions are

taken.

S. | Points raised in OA 734- | GPCB observations Action taken by GPCB

N. | 2023 and location

1 | Regarding coloured | In connection to | GPCB RO-Ankleshwar has issued letter to
water  ponding and | complaint, site visit 1s | GIDC Ankleshwar dated 14/12/2023 to
coloured water in SWD | carried out on dated | take requisite step for cleaning the open
at backside of M/s | 03/12/2023. plot areas in GIDC Ankleshwar. (Copy
Detox India Ltd Inspection Report along | attached herewsth as Annexure-2)

with Analysis reports are

attached herewith as | GPCB RO-Ankleshwar has directed Notified

Annexure-1, Area Authority— Ankleshwar vide letter
dated 14/12/2023 to take requisite step
for cleaning the open plot areas and storm
water drain near M/s Detox india Pvi Ltd.
(Copy attached herewith as Annexure-3)

2. | Regarding reddish | In connection to | GPCB has issued closure direction to M/s.
coloured waste water | complaint, site visit is | Vishnu Chemicals vide letter No.
flowing mn GIDC storm | carried out on dated GPCB/ANK/CCA-690(2)/ID-15864/760850
water dramn (SWD) at | 03/12/2023. dated 13/12/2023. (Copy attached
Kanoria chemical | Inspection Report along | herewith as Annexure-5)
chokdi, GIDC | with Analysis reporis are
Ankleshwar attached herewith as

Annexure-4.

3 | Accumulated seepage | Accumulation of | GPCB RO-Ankleshwar has directed Notified
water  observed in | seepage water from C | Area Authority— Ankleshwar vide letter
natural drain behind C | channel 1s observed in | dated 14/12/2023 to take requisite step
channel near C pumping | natural drain behind C | for cleaning the Seepage water from C
station channel. channel s observed accumulated in

natural drain behind C channel. (Copy
attached herewith Annexure-2)

It is to be noted that GIDC storm water drain is managed by Notified Area Authority as there is a
netwark of pipeline for the collection & conveyance of industrial effluent in Ankleshwar
industrial estate and Notified Area Authority 1s nodal agency for Ankleshwar Industrial Estate for

Page 1 of 10
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maintenance, upcoming & operation of conveyance pipeline and they are empowered to take
actions under the Gujarat Industrial Development Corporation Drainage regulations, 1990,
Hence, Notified Area Authority 1s informed in every monsoon season to take precautionary
measures.
Various Letters written to Notified Area Authority for various region specific issue and to
prevent any unforeseen situation/discharge in storm water drain are tabulated a< below:

Letter issued to Notified Area Authority(copy attached as Annexure-6(1) to 6(3))

cleaning the open plot near
M/s. Detox India P. Ltd.

Sr. | Date Subject in Brief Major Content
No.
I. 07/10/2023 | To prevent any type of | to prevent any discharge in Strom Water
discharge into GIDC Strom | Drain (SWD) especially in monsoon season
Water Drain (SWD) and to comply with certain
{Annexure-6(1)) precautions/points and to identify
establishments  dischargmg non-storm
waste water to storm water drains
2. 22/11/2023 | to create Pucca Bund in To create Pucca Bund in Storm Water
Storm Water Drain of GIDC | Drain of GIDC storm water drain at
storm water dram sensitive locations to prevent
{Annexure-6(2)) | unauthorized discharge of waste water.
3. | 14/12/2023 | to take requisite steps for | It is observed waste water is generally

found accumulated in open plot areas near
M/s. Detox India P Ltd. hence it is directed

(Annexure-6(3)) | to clean this area, ift and dispose
contaminated water and soil from this
area as per norms and take steps for
prevention of accumulation of
contaminated water in the area as well as
to stop seepage in natural drain behind C

channel near pumping station-C.

Notifred are authority is recently 1ssued Direction under section 33A of Water Act-1974 on date:
18/11/2023 with respect to various incident of contaminated waste water discharge in Storm
Water drain or natural bodycausing pollution, (Attached as Annexure-7)

Notified are authority is asked to submit Rs. 25,00,000/- lacs as interim Environmental Damage
compensation vide direction dated: 18/11/2023 w.r.t Hon. NGT matter 0.A.109/2022. (Attached
as Annexure-8).

Presidents of Industrial Association are directed for proper management of waste water during
monsoon season, for control of pollution and to comply with specific points in order to prevent
any unforeseen discharge/contamination of rain water during monsoon season vide letter
dated: 16/05/2023. (Attached as Annexure-9)

Page 2 of 10
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« In additional to above, industries located in Ankleshwar region are intimated vide letter dated:
29/09/2023 to prevent any type of discharge into GIDC storm water dram outside unit premises
failing to which may lead to initiate actions under Water Act-1974 (Attached as Annexure-10)

e Furthermore, during monsoon season mainly from June-2023 to till date 40 numbers of
industries are issued Closure Direction and 10 numbers of industries are issued Notice of
Direction under section 33A of water Act-1974 for various non-compliances and discharge of
waste water observed in GIDC storm water dram/Natural drain,

e Industries are imposed of total Rs. 11470000/- as interim Environmental Da mage compensation
based on CPCB EDC guideline based on number of days of violation.

> Future Action Plan to prevent and minimize any discharge in GIDC storm water drain Is as

below:
(i} Above Ground Pipeline and discontinue underground pipeline for conveyance of industrial
effluent by Notified area authority
¢ ltis to be noted that work of above ground pipeline 1s completed by Notified area
authority and certified report for the same is awaited from them. (Annexure-11)

(ii) Auto sampler and Continuous Effluent monitoring system at individual industry discharge
point to monitor quality of effluent on continuous basis (by industry in co-ordination with FETP
of M/s Narmada Clean Tech)

& Itis to be noted that currently at 43 locations auto sampler are installed and for other
06 locations installations are under progress.

(iii) At every storm water outlet point, creation of bunds as well as collection back system in case
of any accidental discharge by industry/Notified Area Authority

Page 3 of 10
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industries vide letter dated 14/12/2023.

ing

.

y Board has 1ssued closure direction to err
“ industries vide letter dated 14/12/2023.

a
Y
(=]
r~
i)
by
o
(=3



102

0T Jo g @8ed

"21IS Pa|jaAs| pue ulesp Ul Suipuod
Wwol} 1aiem alsem payll sey Ajioyine este palioN

*21IS Pa|jeAs| pue ulesp ul Suipuod
WwoJj Iajem isem palyy sey Ajoyine ease payuijon

uopiels Suidwind J 1eau [auuRYD ) pulyag UIBIP [EINJEU Ul PAAIISYO 131em adedaas pajejnwinioy ‘¢

14



0T Jo 6 28e4

o
(=
~—

"3Ms pa|jans| pue uresp ul Suipuod
woJlj Js1em 1sem panl| sey Ajioyine esse paynoN

2115 pa|fens] pue ulesp uf Sujpuod
woy Jazem s3sem palyl sey Aloyine esie PayioN

¢c



104
23

Abstract

* Letters written to Notified Area Authority

* Directions issued to Notified Area Authority

¢ Directions issued for EDC to Notified Area Authonity
@ EDCimposed on Notified Area Authority

® (losure Directions issued to industries

s Notice of Direction ssued to industries

e EDC levied from industries till date

103

:01

:01

. Rs. 25,00,000/-
140

:10

: Rs. 1,14,70,000/-

Page 10 of 10
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1 0 5 Zs
o e ws WSt L - .. Apnexur
B Gujarat Pollution Control Board |_PCB Id: 20509
%&7 ( Inspection Report ) - Air,Water,Hazardous
"“tﬁmVW (Under Section 23 of The Water Act 1974, Under Section 24'0f The Air Act 1981 and Under Section 10 of EP Act 1986)
1 Industry Defails - Complaint | Outward No: 41908-20/12/2023 |
Email : PLOT NO:00,
Ankleshwar, 00,
Ankleshwar -
Telephone ;
00;2 000000 DIST : Ankleshwar, TAL : Ankleshwar, SIDC : Ankleshwar
Inspection Id : 762150 ( Routine Visit ) Ro Name : Ankleshwar
| 2 [Type/Scale / Sector / Status : _ ORANGE / SMALL / / Complamt ID S
3 | Inspection Df & Time ; 03/12/2023 11:30/ Water Person Contacted : -
4 | Env Audit Detail : Sch: , , Year: ,OnDt:
Commissioned Dt ; Production Start Dt : 01/01/1999 Applicability of CRZ Rules : No
> |Water Consumption in Kilo LtsPerDay  _ _ Ind" 2000 _ __ _Dom: 1000 _ _ _ _ Bueselns | s
6 | Waste Water generation / Discharge (kipd): Ind* 2 000 Dom - 0 800 Tubewells: 0
7 Consumir No.(Ele_ct_ric Meterz:_ L _ Source of Water Supply: Borewell _
8 | Disposal Mode of Industrial / Domestic: Zero Discharge /Trigation  _ _ _ _ _ _ _ ~_ _ T
9 | Discharge Pt/ Final Receiving Body (Ultimate):  Zero discharge / No generation of industrial wastewater
10 | Status of water consent Under the Water Act,1974: - Lasthoward: =~~~ "~~~ "~""=="~
11 |Effluent Treatement plant (ETP) : Units, if provided and status :
R U, o e S B e s et e
12 [Whether Industry is a member of CETP ? No
13 [Boilers=0 , DG Sets=0 , Flue Gas =0, Process =1 , ETP Cap =0, Capacity of All = 0.1 _
No Data
No Data
Stack Attached to . **+ Not Applicable
14| TSDFName: NotRegdwithayTSDF
15| Lab Charges Pending : Rs. 7342500 _ _ _ _ _ _ Water Cess Charges Pending :_ NIL _
16| Last Env. Form V : - Water Cess Return : HW Monthly Return : Defaulter
17| Last 3 Legal Action :
| | Tmspoe Act | LegDt For InspID | IR-Leg | Type Out No
' 03/12/2023 SCN 20/12/2023 762150 SCN ROU 761630
21/10/2023 SCN | 20/11/2023 757960 SCN COM 760815
. _11/09/2023 | SCN 201172023 751887 SCN coM 759195

20/12/2023 1/5 ( Through XGN)
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Al o Te—— Gujarat Pollution Control Board PCB 1d: 29509 |
% ( Inspection Report ) - Air,Water,Hazardous

e = (Under Scction 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

‘!Qﬁucral Observation

@ | - | Is the Industry 1n Operation No complaint ID

a |-| R OFile No ID 29509(11)

b |- | Industry Operating withont CCA NA -

c |- | Has Production exceeded (last 3 MTHS) than CCA-Qty |No B - )

'.'| | Any products-NOT in CCA, manufacturcd-Last 3

4 1-| mrHs No

© |- | Foul Odour/Fugitive Emission/Bye Pass in Premises 27 | No i

[ |- Industry Name CHANGED 1n recent times 77 No B o

E - | Has Regn with CETP or TSDF expired 7? NA

h | -| Seperate Encrgy Meter for APCM? N'A

h | - | Provision of any STAND-BY Pump 7 NA

‘Wat rameter

b |- | Source of Water Supply - Borewell )
1 g |-| W.W.Gis EXCEEDING the CCA Limits No

d | - | W.W Disposal as per the Consent Conditions ? Yes - - )

¢ |- | Was the ETP 1n operation ? Not Applicable

'f | - | Treatment System ADEQUATE to handle existing cffluent | Not Required

£ | - | Did u observe ANY ILLEGAL Discharge 7? No -]

h | - | Nos of Samples collected I - i

Remarks :

Note: EIA 2006 / SEIAA/ E.C/ MOEF Applicable : Yes

Site Observations during Inspection, PCB-ID: (29509)

20/12/2023 2/5 ( Through XGN )
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Gujarat Pollution Control Board PCBTA729509) (y
W ( Inspection Report ) - Air, Water,Hazardous

- (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP. Act 1986)

Inspection Crux:

Water Observation:

Inspection at backside of M/s Detox India Ltd is carried out w.r.t. telephonic compliant of Mr Haresh Parmar
regarding wastewater at this location. In connection to complaint, we first mspected the storm water drain on back
side of M/s Detox India Ltd where minor flow of Brownish coloured wastewater is observed flowing (One
sample collected). This wastewater further flowed in downstream to backside of M/s Evonic Alloys Ltd, where
minor flow of Brownish coloured wastewater is observed flowing (One sample collected). One small ponding of
brownish colored wastewater @ 300 Lt is also observed in open area near to this Storm water drain, We

inspected the upstream of this area in Storm water drain, where no any live wastewater discharge is observed.
There was rain in last two days in this area. [697]-08/12/2023

Air Observation:
Hazard Observation:

General Observation:
IniSpection w.r.t complamt, [697]-08/12/2023
~ RO Comuments/Reply :SCN issued-20/12/2023

I recommend - a Keep on Records + Notings

20/12/2023 3/5( Through XGN )
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Gujarat Pollution Control Board
{ Inspection Report ) - Air,Water,Hazardous
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

| PCB Id: 29509*

* +"Instructions in Previous Visits and Reply

w5 2

" Insp Det

“-= Instruction S'tét{;ls;:.‘f._—
PUS -~

Mis Jyoti Om Chemical Research Centre Pvt Ltd
wtdall AsHall Yeustd wAell 5AA ude 2ellglells sRausst uoeelul

AL WA, (reg wiw in GIDC SWD)

1. Uell gL laboratory activity Hiell Ggelcll wiw ot Rstet wdlsl
ureal 52l da A Aluet 3llellély membership Bt Szt Al (1A 2%
52g..

761174(27/11/23)

M/s Vrypa Pharmaceutical
uuetl WsHeAl Yetsiat WAl s udet 2elilells sBeauest woselin

Al vydd,

1. Heustc W AsHnl Aol Bel uz RED Asdlld adl taud wda 4
ol el sl wal we2 Asdlldbusll Geeastiz Aredlzz/Azeall
Astet wlell Bred sell e wee Asdeld] W2 o3l uaiazellal
Hydlall Anae,

2. Asn slet WAl ndldlad 3Rsce ot uA gy sted, R SR
2% scll,

761174(27/11/23)

{M/s Impenal Red Product )
wiustl Wsiedl Yeusid Udell 52X GIDCo SWDHL wiw cltstcsll

2cll@lells sRaugou sseelny Aaiy 2.

1. UL AsUML hquid soap (hand wash / tile cleaner / phenyl etc) clall dish
washing liqud o313 31llsclle) Bauleet ug %l i 8. dl Ye2 Gallest
Hell Gactell wiw oil A5t wAell 2iec s2ell, et Al %adl uzcletall
Aoetell,

2. ER Beuleet YBaML SURLAL raw matenall chemical usage Ilsll [Ratdll
3R 29 srell,

3. Heustcd ¥4 S8 Wl land document / rent agreemetn 7 53¢ stell

761174(27/11/23)

1. HEUstel AMRA WU contaminated HDPE drums & contaminated empty
point drums 1Rl taus WAL clell Bl gi2l A5 cutting B s
gninding machine (OLAE 8 B slleld Yeurll s2¢l da L waste sl
et WA B Fell Wl siuzds 2y s

761170(23/11/23)

Still Pending

3. GuRsc staldl w2 ldell urensoll o o2ll Roll Tredl s2La.

761170(23/11/23)

Still Pending

2. %letoll address Yy WAl QoA 29 512,

761170(23/11/23)

Still Pending

i s

20/12/2023 4/5 ( Through XGN')
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Gujarat Pollution Control Board
TS e { Inspection Report ) ~ Air,Water,Hazardous

Ry e (Under Section 23 of The Water Act 1974, Under Scction 24 of The Awr Act 1981 and Under Section 10 of EP Act 1986)

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (29509)

A Sample Details

Sr | Act |PW/Temp/Air Sampled Time Type Sampling Point Col-Cond
1 | W-11 @ 7-8 phon phstrip /30 1200-1200 REP | from gide storm water dran backside m/s cwac alloys  [Brownish

td ~

from wastewater ponding at open plot on backside of  [Brownish

s detox india Iid ~ ]

form gide strom water dram backside the m/s detox  [Browmish

ndia d_~

2 [ W-1l |@ 7-8 onphstrp/30 1150-1150 | REP

3 W-11 fa 7-8 on ph strip / 30 1140-1140 REP

B Process Stacks
[ Sr [Stack attached to Mis Remark ___ Details of APCM Probable Pollutants, |
1 |*** Not Applicable 1 : o ANA somae so

C Flue gases Stacks

D Details about Hazardous Waste Management :

El " "Source of Hazardous Waste [Catg | OtyiYear | HW Disposal Management .
L 1 [Ash from incinerator and fluc gas cleaning residuc [1T-372 ] 0000-M T| DSS,STO

E Products ;
«8r ] Product Name NOC Qty CCA Qty Applied Qty Inspection Remark” -~ |
"1 |General ID _\ ______ 0qg10 0010 - --- 0000 i

F Raw material ;
G Water Consumption & Generation Break up
H Solid Waste

Inspection Team :  Acharya Ravikumar j, AEE - MS. ALPA AMRUTBHAI VASAVA

I hereby atfirm, that all the PDF, Data mentioned above, fees paid has been checked & certified,

Signature By(Acharya Ravikumar j, AEE )

20/12/2023 5/5 (Through XGN )
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w/w in small ponding

SWD on back side of M /s Deox ln

;nta. s 2 J “*
1ﬁ;§$ S’ﬂ«
RERE T

w/win SWD on hack 51cle of Evomc alloys Ltcl
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Gz
ANALYSIS REPORT FOR 1E 1 1 Gujarat Pollution Control Board -w‘"‘“"" ?io‘

WATER / WASTE WATER SA Bhiaruch /5 v
C-1/11913, GIDC Phase-2 (€ 1§ D
Sample 1D:402231 - Analysis Completion*18/12/2023 A Mﬂllﬂdallﬂgﬂl‘ {53; ‘-f_. ':‘_.av B
Bharuch-392015 - PR
AP e Tele(0264)2246333 /7 "
TC-7844

Accreditation Standards & VABL Certificate Detagls 1 1C-7844 /1 — f </ Vahdity: 29/12/2023

TEST REPORT

. Test_Re_pa—:srt No.:53005 - D

— . . _ Date: 19!12!2023

1. Name of the Customer Complaint - 29509

LT

2. Address 00,Ankleshwar,00
Ankleshwar-, Taluka : Ankleshwar, District : Ankleshwar, GIDC :

3. Nature of Sample : REP-Representative/Grab, (Insp Type : ROU-Routine Visif)

4. Sample Collected By : Acharya Ravikumar j, AEE

5. Quantity of Sample Received : 5lit

6. Code No. of the Sample 1 402231

7. Date & Time of Collection & Inwarding : 03/12/2023 , (1200 to 1200) & 04/12/2023

8. Date of Start & Completion of Analysis ¢ 04/12/2023 & 18/12/2023

9. Sampling Point : from GIDC storm water drain backside M/s, Ewac Alloys Ltd ~

“low Details (Remarks) i yes

r= Mode of Disposal HE

12. Ultimate Receiving Body : No generation of industrial wastewater

13. Temperature on Collection ¢ 30 & pH Range on pH Strip :@ 7-8 pH on pH strip

14. Carboys Naos for : Barcode & Color & Appearance :Brownish

15. Water Consumption & W.W.G (KLPD) : Ind :2.000 , Dom :1.000 & Ind :2.000 , Dom :0.800

16. Parameter ¢ 11 ,Cap No & Weight :

' sr! Parameter " Unit - Test Method Range of Testing ,[ Result

1 | Temperature Centigrade 5!8 3025 (Part - 9) — 1984(Reaffirmed 2006) Ambrent oC - 80 oC | 30

. 2.pH +  PHUmts 4500 H+B APHA Standard Methods 23rd edi 2017 |1 -14 pHvalueAsor 801 i
' 3" Total Dissolved Solids ! mgl .Gravimetric method (2540 C APHA Standard Methad 10 — 200000 mg/L 3524 ‘.
4 .' Ammonical Nitrogen : mgli _51} Titnmetric method (4500 NH3 B & C APHA Standaj 1 - 2000 mg/| 28 ;
‘5 : Chionide : mg/l +Argentometric method (4500 CI? B APHA Standard 4 1 - 50000 mg/l 1450 I'
. 6 Sulphate ., mgl  APHA(23rd edi) 4500 S04 E | 2-40mgfl 8%
" 7 I Chemical Oxygen Demand ____mg!  APHA(23d Edilion)- 5220 B Open Reflux Method-2{ 5 0- 50000 mgl 262
"8 OI& Grease _ mgl  Liqud—Liquid Parttion Gravimetric method (5620 B: 01 — 1000 ma/l T BoL
—henolic Compounds ; g/l 4 Amino Antipyrene method without Chioroform Extra: 0 1 — 50 mg/l © BDL
70 B O D (3 Days 270C) ' mgfl 3~ Day BOD test (IS 3025 (Part 44) 1993 Reaffirmet 05-50000 mg/l ; 52 |

Laboratory Remarks : Approved By 399-lab_399 Dt 19/12/2023

R.C.VASAVA,S.O

Note
1 The results relate only to the items sampled and fested
2 Samples will be destroyed after 10 days from the date of 1ssue of test report unless otherwise specified
3 The report shall not be reproduced except in full or part ‘without approval of the laboratory
4 The Board 1s not responsible for the authenticity for the samples not collected by the Board's officials
5 Total hability of our laboratory 1s limited to the invoiced amount  Any dispute arising out of this repoit I1s subject to
Gujarat Jurisdiction only
6 Permissible Limits as per Schedule V1 of EPA Rules, 1986 as ammended by Second-and Third ammendment 1993 for Effluents
7 Physicochemical and microbiological parameters, Std Methads for Water and Waste Water- 23nd Edition by APHA
8 Bioassay test (for toxicity) -1S 6582 Part-2:2001, Reaffirmed 2007

** END OF TEST REPORT ***
201212023 13:35:02 854E2155-A28B-4AF3-9AA9-157EF16D21F3 Page 1 of 1



ANALYSIS REPORT FOR

Gujarat Pollution Control Board

| TestReport No. : 53005
1. Name of the Customer
2. Address

3. Nature of Sample
4. Sample Collected By
5. Quantity of Sample Received
6: Code No. of the Sample
7. Date & Time of Collection & inwarding
8. Date of Start & Completion of Analysis
9. Samplng Point
10. Flow Details (Remarks)
11L_Mode of Disposal
—Jitimate Receiving Body
3. Temperature on Collection
14. Carboys Nos for

15, Water Consumption & W.W.G (KLPD)

S Parameter

I'LAB Inward : 53005

. ws

Unit |

WATER / WASTE WATER SAMPLE Bharuch
C-1/119/3, GIDC Phase-2

Sample ID:402231 - Analysis Completion 18/12/2023 i Narmadanagar
Bharuch-392015

Tele:(0264)2246333

TEST REPORT

Complaint - 29509
00,Ankleshwar,00
Aakleshwar-, Taluka : Ankleshwar, District : Ankleshwar, GIDC :
REP-Representative/Grab, (Insp Type : ROU-Routine Visit)
Acharya Ravikumar j, AEE

51it

402231

03/12/2023 , (1200 to 1.200) & 04/12/2023

- 04/12/2023 & 1871212023

from GIDC storm water drain backside M/s. Ewac Alloys Ltd ~
yes

No generation of industrial wastewater
30 & pH Range on pH Strip :@ 7-8 pH on pH strip

- Barcode & Color & Appearance ;Brownish

Ind :2.000 , Dom :1.000 & Ind :2.000 , Dom :0.800
Il ,Cap No & Weight :

Test Method ' _Range of Testing

e e e ———— e g

_ _ Date: 19/12/2023 '

Result '

_1 Colour

AR T

Laboratory Remarks : Approved By 399-1ab_399 Dt 19/12/2023

PiCo Sc

2120 B APHA Standard Methods 23rd edi 2017 ' 2-to 99 Hazen & 1-50,

R.C.VASAVA,S.O

250 }

Note

1 The results relate only to the items sampled and tested

2 Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified

3 The report shall not be reproduced except in full or part without approval of the laboratory

4 The Board 1s not responsible for the authenticity for the samples not collected by the Board's officials

5 Total habihity of our laboratory 18 imited to the inveiced amount Any dispute arising out of this report is subject to

Guyjarat Jurisdiction only

& Permissible Limits ‘as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendmenrit 1993 for Effluents
7 Physicochemical and microbiological parameéters, Std Methods for Water and Waste Water- 23nd Edition by APHA
& Bioassay test (for toxicily) -I1S 6582 Part-2 2001, Reaffirmed 2007

20/12/2023 13:35:02

854E2155-A28B-4AF3-9AA9-157EF16D21F3

*** END OF TEST REPORT **
Page 1 of1



ANALYSIS REPORT FOR
WATER / WASTE WATER SAMPLE

Gujarat Pollution Control 'Board
Bparuch
C-1/119/3, GIDC Phase-2 | -E, i

13

Sample 1D.402230 - Analysis Completion. 18/12/2023 i Narmadanagar \?%’o
Bharuch-392015 P w‘\
I'LAB Inward : 53004 Tele:(0264)2246333 /7 N\ A
TC-7844

Accreditation Standards & N ABL Certificate Details : TC-7844 7 — / -~/ Validity: 29/12/2023

Test Regort No. : 53004

TEST REPORT

1. Name of the Customer
2. Address

3. Nature of Sample
4. Sample Collected By
5. Quantity of Sample Received
6. Code No. of the Sample
7. Date & Time of Collection & Inwarding
8. Date of Start & Completion of Analysis
9, Sampling Point
low Details (Remarks)
11. Mode of Disposal
12. Ultimate Receiving Body
13, Temperature on Collection
14. Carboys Nos for
15. Water Consumption & W.W.G (KLPD)

s ww

Complaint - 29509
00,Ankleshwar,00
Ankleshwar-, Taluka : Ankleshwar, District : Ankleshwar, GIDC :
REP-Representative/Grab, (Insp Type : ROU-Routine Visit)
Acharya Ravikumar j, AEE
5 lit
402230
03/12/2023 , (1150 to 1150) & 04/12/2023
04/12/2023 & 18/12/2023
from wastewater ponding at open plot on backside of M/s. Detox India Ltd. ~
No
On land
No generation of industrial wastewater
30 & pH Range on pH Strip :@ 7-8 on pH strip
Barcode & Color & Appearance :Brownish
Ind :2.000 , Dom :1.000 & Ind :2.000 , Dom :0.800

_ Date: 1911212023 |

16. Parameter : 11 ,Cap No & Weight :
Sr Parameter Unit Test Method | Range of Testing I Result
i 1| Temperalure | Centigrade IS 3025 (Part - 9) — 1984(Reaffirmed 20086) | Ambient oC -~ 60 0C 30
i 2|pH | pHUmts 4500 H+ B APHA Standard Methods 23rd edi 2017 |1- 14 pH value As o 758 :
!I_ 3 | Total Dissolved Solids mgfi Gravimetric methed (2540 C APHA Standard Method 10 = 200000 mg/L.~ © 4222 |
"4 * Ammonical Nitrogen I mgil 1) Titnmetric method (4500 NH3 B & C APHA Standa! 1 - 2000 mgfl ! 56 :
N | Chlonde : rgfi +Argentometric method (4500 C1? B APHA Standard 1 - 50000 mg/| . 1525
| 6 Sulphate : mgil ' APHA(23rd edi) 4500 S04 E 1 2-40mg/| CoMes
, 7 Chemical Oxygen Demand , _ mgl  APHA(23rd Edition)- 5220 B Open Refiux Method-2(5 0- 50000 mg/l | 481
:...,8-: OIl & Grease i mg/l “Liquid —Liquid Parfition Gravimetric method (5520 B! 01 ~1000 mg/l ! 18 1
Phenolic Compounds ! magli '4 Amino Antipyrene method without Chlarofarm Extral 0 1 — 50 mgil I on '
10 B C D (3 Days 270C) mght _3 -Ea)_f BOD_test (IS 3025 {F_’art 44) 1993 Reaffirmet C_I5—5CIOOO g/l 108

Laboratory Remarks ; Approved By 399-lab_389 Dt 19/12/2023

R.C.VASAVA,S.O

Note

1 The results relate only to the items sampled and tested

2 Samples will be destroyed afler 10 days from the date of issue of test report unless otherwise specified

3 The report shall not be reproduced exceptin full of part without appraval of the laboratory

4 The Board 1s not responsible for the authenticity for the samples not collected by the Board's officials

§ Total hability of our laboratory 1s imited 1o the mvoiced amount  Any dispute ansing out of this report is subject to

Gujarat Jurisdiction only

6 Permissible Limits as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1883 for Effluents
7 Physicochemical and micrabiological parameters, Std Methads for Water and Waste Water- 23nd Edition by APHA
8 Bioassay test (for toxicity) -IS 6582 Part-2 2001, Reaffirmed 2007

20/12/2023 13:35:19

FDB3A43B-4407-408F-AD46-C0761AC26E01

***END OF TEST REPORT **
Page 1 of 1



&3
ANALYSIS REPORT FOR 1 1 4 Gujarat Pollution Control Board
WATLR / WASTE WATLR SAMPLL Bharuch
C-1/119/3, GIDC Phase-2
Sample ID:402230 - Analysis Completion:18/12/2023 I Narmadanagar
; Bharuch-392015
I'LAB Inward : 53004 Tele:(0264)2246333
TEST REPORT
| TestReportNo.:53004 T T Dates 1en2203 |
1. Name of the Customer : Complaint - 29509
2. Address : 00,Ankleshwar,00
Ankleshwar-, Taluka : Ankleshwar, District : Ankleshwar, GIDC :
3. Nature of Sample : REP-Representative/Grab, (Insp Type : ROU-Routine Visit)
4. Sample Collected By + Acharya Ravikumar j, AEE
5. Quantity of Sample Received : Slit
6. Code No. of the Sample 1 402230
7. Date & Time of Collection & Inwarding : 03/12/2023 , (1150 to 1150) & 04/12/2023
8. Date of Start & Completion of Analysis : 04/12/2023 & 18/12/2023
9. Sampling Point i from wastewater ponding at open plot on backside of M/s. Detox India
10. Flow Details (Remarks) Ltd. ~
LL_Mode of Disposal : No
__Jltimate Receiving Body : On land
13, Temperature on Collection : No generation of industrial wastewater
14. Carboys Nos for : 30 & pH Range on pH Strip :@ 7-8 on pH strip

: Barcode & Color & Appearance :Brownish
15. Water Consumption & W.W.G (KLPD) : Ind 22,000, Dom :1.000 & Ind :2.000 , Dom :0.800

Sri Parameter | Unit ! Test Method | Range of Testing | Result :

+ 1. Colour ! PtCoSc  :2120 B APHA Standard Methods 23rd edr 2017 /2-t099 Hazen & 1-500 300 |

Laboratory Remarks : Approved By 399-lab_399 Dt 19/12/2023

R.C.VASAVA,S.0

Note
1 The results relate only to the items sampled and tested
2. Samples will be destroyed after 10 days from the date of 1ssue of test report unless otherwise specified
3 The report shall nof be reproduced except in full or part withoul appraval of the [aboratory
4 The Board 15 not responsible for the authenticity for the samples not collecled by the Board's officials
5 Total kability of our laboratory 1s imited to the invoiced amount  Any dispute ansing out of this report 1s subject to
Gujarat Jurisdiction only
6 Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents
7 Physicochemical and microbiological parameters, Std Methods for Water and Waste Water: 23nd Edition by APHA
8 Bioassay test (for toxicity) -IS 6582 Pari-2 2001, Reaffirmed 2007

% END OF TEST REPORT **
20/12/2023 13:35:19 FDB3A43B-4407-408F-AD46-C0761AC26E01 Page 10f1




ANALYSIS REPORT FOR 1 1 5 Gujarat Pollution Control Board 5127 o,
4 e )
WATER / WASTE WATER. SAMPLE Bharuch / :?f “‘E@g\
C-1/119/3, GIDC Phase-2 {5 %, r‘ E;
Sample 1D-402229 - Analysis Completion:18/12/2023 | Narmadanagar \5g “o7 20 s/
Bharuch-392013 e AR \/’
JLAB Inward : 63003 Tele:(0264)2246333 '/ N\
TC-7844
Acereditation Standatds & NABL Certifieate Details : TC-7844 7 -/ -/ Validity: 29/12/2023
TEST REPORT
' Test Report No. : 53003 S Date: 19/12/2023 |

I. Name of the Customer
2. Address

23

Complaint - 29509

00,Ankleshwar,00

Ankleshwar-, Taluka : Ankleshwar, District : Ankleshwar, GIDC ;
3. Nature of Sample REP-Representative/Grab, (Insp Type : ROU-Routine Visif)

4. Sample Collected By Acharya Ravikumar j, AEE

5. Quantity of Sample Received : Slit

6. Code No. of the Sample 402229

7. Date & Time of Collection & Inwarding 03/12/2023 , (1140 to 1140) & 04/12/2023

8. Date of Start & Completion of Analysis 04/12/2023 & 18/12/2023

9. Sampling Point form GIDC strom water drain backside the M/s. Detox India Ltd. ~
QFlow Details (Remarks) yes

1T. Mode of Disposal

12. Ultimate Receiving Body

v

v s aa

No generation of industrial wastewater

13, Temperature on Collection : 30 & pH Range on pH Strip :@ 7-8 on pH strip

14. Carboys Nos for ¢ Barcode & Color & Appearance :Brownish

15. Water Consumption & W.W.G (KLPD) + Ind :2.000 , Dom :1.000 & Ind :2.000 , Dom ;0.800

16. Parameter : 11 ,Cap No & Weight :
Sr| Parameter L umt Test Method | _RangeofTesting | Result |
E 1 | Temperature ‘ Centigrade EIS 3025 (Part — 9) — 1984(Reaffirmed 2008) iAmblenl oC - 600C ! 30 :
, 2| pH i pHUmis 4500 H+ B APHA Standard Methods 23rd edi2017 . 1—14 pH value As on 807
;'_3 | Total Dissolved Solids { _mel Gravimetnc method (2540 CAPHA Standard Method 10~ 200000 mglL | 5208 |
. 4! Ammonical Nitrogen i mai 1) Titnmetric method (4500 NH3 B & C APHA Standa) 1 - 2000 mg/l | 28
| 5| Chioride i mgfl | Argentometric methed (4500 CI? B APHA Standard N1 - 50000 mghl l 1250 |
™% Suiphate T mgl APHA(23rd edi) 4500 S04 E " 2-40mgll . me
. 7 | Chenucal Oxygen Demand ) mall APHA(23rd Edition)- 5220 B Open Reflux Method-2( & 0- 50000 mg/l : 228 |
"8 .0l & Grease " mgl  Liquid—Liquid Partiton Gravimetnc method (5520 B 01— 1000 mg/ o8 |
Uhenollc Compounds J mgil :4 Amino Antipyrene method without Chloraform Exlra]'- 01-50mgf | 015
!__101 BOD (3 Days 270C) 2 mgfl 1 3 —Day BOD }_esi (_lS 3025 (F'a_ri _44_) 1%% Fjgafﬁrme_; 95—50000 mg/l |' 50

Laboratory Rernarks : Approved By 389-lab_399 Dt 19/12/2023

R.C.VASAVA,S.0

Note
1 The results relate only to the items sampled and tested
2 Samples will be destroyed after 10 days from the date of issue of test report unless otherwise speoified
3 The report shall not be reproduced except in full or part without approval of the laboratary
4 The Board 1s not responsible for the authenbicity for the samples not collected by the Board's officials
5 Total liabiity of our laboratory 1s imited to the invoiced amount Any dispute ansing out of {his report 1s subject to
Gujarat Junsdiction only
6 Permissible Limits as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents
T Physicochemical and mierobiological parameters, Std Methods for Water and Waste Water- 23nd Edition by APHA
8 Bioassay test (for toxicity) -IS 6582 Part-2 2001, Reaffirmed 2007

*** END OF TEST REPORT ***
20/12/2023 13:36:47 51B25C5A-03FF-4FB9-9206-0972A9EBFEAD Page 1 of1



ANALYSIS REPORT FOR 1 1 6 Gujarat Pollution Control Board @.}
WATER / WASTE WATER SAMPLE Blhiaruch =

C-1119/3, GIDC Phase-2

Sample 1D:402229 - Analysis Completion:18/12/2023 i Narmadanagar
Bharuch-392015
['LAB Inward : 53003 Tele:(0264)2246333
TEST REPORT
| Test Report No. : 53003 - ' o Date: 19/12/2023 |
1. Namie of the Customer : Complaint -29509
2. Address : 00,Ankleshwar,00
Ankleshwar-, Taluka : Ankleshwar, District : Ankleshwar, GIDC :
3. Natwe of Sample : REP-Representative/Grab, (Insp Type : ROU-Routine Visit)
4. Sample Collected By ¢ Acharya Ravikumar j, AEE
§. Quantity of Sample Received ¢ Slit
6. Code No. of the Sample 402229

7. Date & Time of Collection & Inwarding
8. Date of Start & Completion of Analysis 04/12/2023 & 18/12/2023

9. Sampling Point form GIDC strom water drain backside the M/s. Detox India Ltd, ~
10, Flow Details (Remarks) 1 yes

11. Mode of Disposal -
~“—Jltimate Receiving Body
— Temperature on Collection

03/12/2023 , (1140 to 1140) & 04/12/2023

a ws aw

No generation of industrial wastewater
30 & pH Range on pH Strip :@ 7-8 on pH strip

.

14, Carboys Nos for : Barcode & Color & Appearance : Brownish
¢ Ind :2.000 , Dom :1.000 & Ind :2.000 , Dom :0.800
15. Water Consumption & W.W.G (KLPD) : 11 ,Cap No & Weight :
| S T s s T s s T i B I T == N I oo S e B S I
' 8r, Parameter | Unit Test Method | Range of Testing i Result
.1 Colour PtCoSc 2120 BAPHA Standard Methods 23rd edi 2017 ‘2 -to 99 Hazen & 1-501 250

Laboratory Remarks : Approved By 399-lab_399 Di 19/12/2023

R.C.VASAVA,S.0

Note
1 The results relate only to the items sampled and tested
2 Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified
3 The report shall not be reproduced except infull or part without approval of the [aboratory
4 The Board is not responsible for the authenticity for the samples not collected by the Board's officials
§ Total iabilily of our laboratory is limited to the invoiced amount  Any dispute ansing out of this report s subject to
Gujarat .Junisdichon only
6 Permissible Limits as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents
7 Physicochemical and microbiological parameters, Std Methods for Water and Waste Water- 23nd Edition by APHA
B Bioassay test (for toxicity) -IS 6582 Part-2 2001, Reafiirmed 2007

** END OF TEST REPORT **
20/12/2023 13:36:47 51B25C5A-03FF-4FB9-9206-0972A9EBFEAD Page 1 of 1
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S : Guijarat Pollution Control Boafyt™
SHOW CAUSE NOTICE uiarat Pollution Control Bogy (3
. Ankleshwar
P AT 5 g Plot No. 5009/4,
B e i s g o )
w%ﬁw PCBID:| 2_9509 | GIDC Estate Ankleshwar.
RS LegalID:| 63103 | Anklesiwar 393002
Tola + (DI646) 727023
ACT : Water Show Cause Notice DATE : 20/12/2023

WHEREAS, the Officials of the Gujarat Pollution Control Board (heremafter referred to as the Board, in short),
conducted inspection on 03/12/2023 1n order to venify the statements made by you m your application for Consent to
Operate under the Water Act/ to ascertain the Compliances of Conditions specified in Consent Order

WHEREAS during the inspection it was observed that:-

Reason :
Issue To:

The Chief Officer, NAA Ankleshwar,
ot no. 618-619, GIDC Ankleshwar,
=ist: Bharuch.

L. Inspection at backside of M/s Detox India Ltd is caitied out w.1.1. lelephonic compliant regarding wastewater at this
location.

2 Minor flow of Brownish coloured wastewater is observed flowing in storm water drain on back side of M/s Detox
India Ltd.

3. This wastewater further flows in downstream to backside of M/s Ewac Alloys Ltd, where minor flow of brownish
coloured wastewater 1s observed. _

4. One small ponding of brownish colored wastewater @ 300 Lit is also observed in open area near to storm water
drain on back side of M/s Detox India Ltd.

5. Analysis report of wastewater ponding at open plot on back side of M/s Detox India Ltd shows COD — 481 mg/lit,
Phenolic Compounds - 0.11 mg/lit, BOD — 108 mg/lit, colour — 300 pt sc Co

6. Analysis report of waste water from GIDC SWD on back side of M/s Detox India Ltd. shows COD — 223 mg/lit,
Phenolic Compounds - 0.15 mg/lit, BOD ~ 50 mg/lst, colour — 250 pt. sc. Co.

7. Analysis report of waste water from GIDC SWD backside of M/s Ewac Alloys Ltd shows COD - 282 mg/lit, BOD
— 62 mg/lit, colour — 250 pt, sc. Co.

—OW THEREFORE, m exercise of the powers vested with this Board
“Under Section 33(A) read with section 25/26 of the Water(Prevention and Control of Pollution) Act, 1974

notice is hereby served on you, to show cause within 15 days from the date of receipt of this show cause notice in
view of the non compliance observed above and why legal action should not be initiated as per the provision of the
Acts which may include rejection of your application and suspension/ closure of your unit.

For and on behalf of
Gujarat Pollution Control Board

[

-.’;'{"-\'l:ulz_\_
L . V. D. Rakholia, DEE
NO : N-761630 ., 20 23
Complaint,
00, Ankleshwar,
00,
Ankleshwar,
Dist : Ankleshwar, Tal : Ankleshwar, SIDC : Ankleshwar
Phone : 0000000000
Printed On : 20/12/2023 1- Through XGN N
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- REGIONAL OFFICE - ANKLESHVJAF?
SV—< GUJARAT POLLUTION CONTROL BOARD
<& Plot No.5008/4,G | D C Estate,Ankleshwar 393 002 Dist Bharuch.
aeca Tel No {'02646} 222 833 Cmail id ro-gn. E_:—df_[kl@gujd(alguv in,
No. GPCB / RO-Ankleshwar / T-260 / 5648  /2023. ot. {4 DEC 2028
To,

The Chief Officer,

Notified Area Authornty Ankleshwar,
Plot no 618, 619 GIDC Ankleshwar,
Dist,. Bharuch

Sub: To take requisite steps for cleaning the open plot areas near M/s. Detox India Private
Limited

Sir,

it 1s to be brought to your notice that water s generally found accumulated in open plot
areas near M/s Detca India Private Lunited and vanious complainls/ reptesentations are recerved n
this reference. Inspection of the area 1s also carried out and contaminated water accumulation are
observed in this area So you are hereby directed to take requisite steps to clean the area, hft the
contaminated water and contaminated soil from the area and dispose the same as per norms and to

take stepS for prevention of accumulation of contaminated water in this area

Further move seepage water flow 1s observer in SWD passing behind Detox India Lid said

storm water drain is required to be cleaned and contaminated soil if any is required to be disposed
off 1n scientific manner

There is seepage water observed in natural dran behind € channel near € pumping station

hence corrective measiire is required in order to prevent accumulation of seepage water in natural
drain

Artion taken report in the above reference shall be submutted within 7 days along with
photographs

Yours Faithfully,

).
V.B. Rakholia
Regional Officer

CC: 1. The Member Secretary (Kind attention — Unit Head Ankleshwar),
GPCB, Paryavaran Bhavan Sector 10 A Gandhinagar  For your kind information please
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_ REGIONAL OFFICE - ANKLESHWAR

S=a- GUJARAT POLLUTION CONTROL BOARD

et By

o Plot No.5009/4,G 1.D.C. Estate, Ankleshwar 393 002 Dist.Bharuch

GPCR Tel No (02646) 222 933 Emailid ro-gpch-ankl@gujarat govin, |
No. GPCB / RO-Ankleshwar / T-260/ 5647 /2023. or. 14 DEC 2023
To,

The Regional Manager,

GIDC Admin Buiiding, Plnt no 24/8,
GIDC Ankleshwar, Valia Road,

Dist.: Bharuch

Sub' To take reyuisite steps fur cleaning the open plot areas in GiDC Ankieshwar.

Sir,

Itis to be brought to vour notice that rain water is generally found accumulated in varnie
open plot areas within GIDC Ankieshwar. in this regards it 1s required to identify such
open plot areas and take required measures to level the open plots so that no rain water
accumulation or soil contamination occurs 1n such areas of GIDC Ankleshwar. You are
hereby directed to take requisite steps to clean the open plots, lift the water from the

area and dispose the same as per norms and to take steps for prevention of accumulation

of rain water in this area.

Action taken report in the above reference shall be submitted withm 7 days along with

photographs.

Yours Faithfully,

-

V.D. Rakholia
Regional Officer

CC: 1. The Member Secretary (Kind attention — Unit Head Ankleshwar),

GPCB, Paryavaran Bhavan, Sector 10 A, Gandhinagar.... For your kind information
please
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Annexure 4

39—

e e
e

Gujarat Pollution Control Board
( Inspection Report ) - Air,Water,Hazardous

REsT (Under Scction 23 of The Water Act 1974, Under Scetion 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

| PCB Id; 15864 |

1  Industry Details

Email :

Telephone ;
02646239475

Inspection Id :

vishnu chemicals

PLOT NOQ:C1/3429, ,

vishnuchemical@yahoo.co.1n GIDC, -,

Ankleshwar - 393002

DIST : Ankleshwar, TAL : Ankieshwar, SIDC : Ankleshwar

762152 ( On Complaint )

Outward No: 41889-16/12/2023. |

Ro Name :

Anlkleshwar

2 |Type/ Scale/ Sector / Status :

RED / SMALL / Dyes and Dye- Intermediates / In Operation

w

Inspection Dt & Time : 03/12/2023 15:45 / Water

Person Contacted : Mr. Jayesh Bhagat (Propriator)

4 | Env Audit Detail : Sch : N,A , Not Applicable ., Year : 2011, On Dt : 06/02/2012

Commissioned Dt: 01/06/1999

Production Start Dt : 01/04/1999

Applicability of CRZ Rules : No

=4 |Water Consumption in Kilo Lts Per Day Ind:
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12 | Whether Industry is a member of CETP ? No

0.700

e e e L S S L

Zero Discharge / [rrigation

Discharge Pt/ Final Receiving Body (Ultimate):  to sca via FETP of NCTL through GIDC w/g dramnage / No

13 Boilers=1, DG Sets=0 , Flue Gas =4, Process =0 , ETP Cap =0, Capacity of All =

APCM Details - Not provided
Fuel Used : Agro Waste/Briquettes,Natural Gas
Stack Attached to : *** Not Applicable,Boiler,Hot Air Generator

14 | TSDF Name :

17| Last 3 Legal Action :

| _InspDt Act Leg Dt For InspID | IR-Leg | Type |: OutNo |
T 03/12/2023 DIR 13/12/2023 — 33AIMM, 762152 DIR | COM 760850 .
' 31/05/2022 | NOT 03/082022 | = 33A. 672544 NOT ROU 679855
| 15/06/2020 NOT | 13/08/2020 | 334, 567960 NOT ROU 565829 .
Monthly Patrak Data : Last Return : 202311 HAZD Waste Disposal : 0,000 (0 Trucks)

Electricity Units Consumed in month

Water Consumed in month

Effluent Discharged in month

Praduction - 20028, ETP - 0, APCM - 0

Meter Reading - 0, Kilo Litre - 21

Meter Reading - 0, Kilo Latre - 21

16/12/2023

1/6 ( Through XGN )
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Gujarat Pollution Control Board [ »CB 1a: 158641 ()
% ( Inspection Report ) - Air,Water,Hazardous : —\
= {Under Scetion 23 of The Water Act 1974, Under Scction 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
10| - | Awr- Water - Hazd ACTs Applicability ? Arr, Watcr, Haz - | . T .
€ | - | Elecuic Company Name (Power Supply) DGVCL o [
P | - | On East Direction of the location of the Company GIDC Plot o ]
p |-| On North Dircetion of the location of the Company GIDC Plot
fp—'_- O_E South Direction of the location of the Company GIDCPlot
;)- -| on west Dircction of the locauon of the Company GIDC Plot "
o | - | Production sinec (Datc) or Proposcd 01/04/1999 T
- | WW G Treatment thiu Pri/ Sec / Tertiary /N A Primary T
n |- | Nos of Flow-Meters - W €/ W.W G/ ETP = 0,0,0
d [- | Is Industry ZERO DISCHARGE Catg (If Yes, HOW 7) No
a |- | Isthc Industry m Operation ?? Yes
a |- | RO File No o ID 15864
b | - | Industry Operating without CCA No
& | - | Has Production exceeded ({last 3 MTHs) than CCA-Qty | No
i |- Any products-NOT in CCA, manufactured-Last 3 No
: MTHs
€ |- | Foul Odour/Fugitive Emission/Bye Pass in Premises 7?7 | No
f | - | Industry Name ¢ HANGED m recent times 79 No
g | - | Has Regn with CETP or TSDF expired ?7 No T T
h |- | Seperate Energy Meter for APCM? No
b |- | Provision of any STAND-BY Pump 77 No
Water Parameter
b | - | Source of Water Supply GLIDC
© |- | W.W.G is EXCEEDING the CCA Limits No
d | - | W.W Disposal as per the Consent Conditions ? Yes
¢ |- | Was the ETP in operation ? Yes -
L - | Treatment System ADEQUATE to handle existing ¢ffluent | Adequate
g | - | Did u observe ANY ILLEGAL Discharge ?? No
dl-|NosofSemploscallosnd  _ _ __ _  __§3 ___ i
__Remarks :
Note: EIA 2006 / SEIAA / E.C/ MOEF Applicable : Yes
Site Observations during Inspection, PCB-ID: ( 15864 )
16/12/2023 2/6 ( Through XGN )
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41 Gujarat Pollation Control Board PCB 1d: 15864"
WW ( Inspection Report ) - Air, Water,Hazardous 3

S/ (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

Inspection Crux:

Water Observation:

In connection to telephonic complaint, we first reached the location, where complainants are present and reddish
coloured wastewater is observed flowing in GIDC storm water drain at Kanoria chemical chokdi, GIDC-
Ankleshwar. One sample of same w/w 1s collected from GIDC SWD. Then after we trace backed in GIDC SWD
mn upstream side and we reached at M/s Vishnu Chemicals, Plot No - C1/3429 & reddish coloured wastewater is
observed in GIDC SWD up to this unit & in upstream of this unit no any reddish coloured w/w is observed in
GIDC SWD. One sample of w/w from GIDC SWD passing adjacent to M.s Vishnu chemicals. Reddish coloured
traces are observed on rain water pipe (@ S “dra.) joining the GIDC SWD and this rain water pipe is coming from
terrace of production plant. Then afier we inspected in the unit prenuses and first reached at the terrace of plant.
On the terrace, traces of reddish coloured material are observed and up on asking person contacted regarding the
same he informed that they had stored its product i.e. Acid orange dye in open for sun drying and due to sudden
rain, the rain water gets contammated with the open stored product and due to which reddish coloured wiw
discharged into GIDC storm water drain through rain water pipe provided m GIDC storm water drain. Hence unit
is instructed to clarify the same & instructed to recollect all wastewater in GIDC storm water drain. During the
inspection, no any live w/w discharge is observed. The wastewater discharged from this unit will ultimately go to
B-pumpmyg station side bund wall from where it is recollected in B-pumping station and no any w/w overflow
into chapra khadi is observed. Total approx. 1.7 KM of GIDC storm water drain is observed contaminated with
reddish coloured w/w. This unit is observed in operation and production of Acid orange dye 1s observed going on.
Unit has provided P+S+T ETP for wastewater treatment and treated w/w is discharged to FETP-NCT through
fixed pipeline. One sample of treated w/w collected from treated w/w collection tank. ETP is not in operation as
operated bath wise. Unit is instructed to provide Auto sample facility in treated w/w discharge pipeline and also
to provide public display board at matmn gate of unit Unit has not furnished production & other details; hence
written remarks are given. This unit is specifically inspected with reference to w/w discharge, hence other details
are not verified. 3-day notice is given to person contacted. Photographs attached. [697]-11/12/2023

Air Observation:

This unit is specifically inspected with reference to w/w discharge, hence other details are not verified
[697]-11/12/2023

Hazard Observation:

This umit 1s specifically mspected with reference to w/w discharge, hence other details are not verified
[697]-11/12/2023

General Observation;

This unit is inspected with reference to Telephonic complamt of Mr. Rohit Prajapat: & Mr Haresh Parmar
regarding reddish coloured w/w flowmg in GIDC storm water drain (SWD) at Kanoria chemical chokdi, GIDC-
Ankleshwar. [697]-11/12/2023 [697]-11/12/2023

~ RO Comments/Reply :Strict action may be taken -16/12/2023

| recommend * g Recommend Strict Action

16/12/2023 3/6 ( Through XGN )
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Gujarat Pollution Control Board PCB 1d:158641. )

WMH" ( Inspection Report ) - Air,Water,Hazardons
i (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Seetion 10 of EP Act 1986)

Point to point reason of recommendation for this action

Unit is visited wrt complaint regarding coloured water flowing in storm water drain, On trace backing in GIDC
SWD in upstream side reddish coloured wastewater is observed m GIDC SWD up to Vishou Chemucals, Plot
No - C1/3429 and in upstream of this unit no any reddish coloured waste water is observed in GIDC SWD.
Looking Lo citcumstantial evidences, it reveals that unit 1s responsible for contamination of storm water dramn.

W.C Notings: ——---evemm- [4736-DEE]~

Specific Instructions given to Industry at the time of visit . for Pt to Pt Compliance
4. Yatsicd und Ay wel Wl uaizall GIDC SWD wal ETP Ouilet ciai saR2 Msd wiel SWD
Hell wiw ol etyell e B,

2 Treated wiw ot Bstcisll WeSuctigot 1 Auto sampler ofl YR 53¢l dan yvat 3z ug (Qa0Tleu12 pubhic
display board attay wal Witz HBA 7y s,

1. sl wsAur 1t salRau 3Mset Wsdl WRell GIDC storm water dran ML Glet 5C120] waste water
el HAG B back trace s2ell wlust A5y WA vz adl GIDC storm water dramn Yl e A e
ol AsHell el Jotrt cltet wiell Aet HAA oo, @2 sie el suu duldetl vald [@eslol «
23 UR Ul gl2L Acid orange dye (product) WEAHL drying M2 ANEL dlal AM taial 2UAE (Ul SRUEall
SR uet uala product vt B 1 aur walss wutilainiigied L3 ram watel widw Hizia GIDG sionm water
drain HL (A §lat dX ¥Rt D Wi BUASH dHH wiea YA 52 daul vl uzail oflggai? of 82 Aell

Action taken feport 2% STl Ay etz AAC dHEL wastewater ecollect 53 Rtejir Rsict 524,

|3 Bt AR Hidett Gautget, Wigl cluRel MO ad38L, wiw generation- [Asic, hazardous waste
generation- sict; ad? Bl asueue 29 s2ell,

Compliance Observed in this Inspections.

16/12/2023 4/6 { Through XGN )
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13— Gujarat Pollution Control Board [ PCB14: 15864

i { Inspection Report ) - Air,Water,Hazardous
RN s (Under Scction 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

Instructions in Previous Visuts and Reply i Insp Det - lm:.trut:tiop Status
3. Sy wuau ahazll YEUsld Hon'ble NGT matter no OA/109/2022 «il 734293{20;04;23) -
directions =il compliance 24daldl above ground pipehine laying 2idlell 51407
] present status Hoiadiel specific reference HL & Al A B,

. Dear Officer, we have uploaded pointwise Inspection notice reply n extra tag
16/12/2023)

2. ¥R Aeel above ground pipeline laying wdlell Bl BsHaA present 734298(20/04/23) .
status report (st-03 M( 2% 5cll call dez sl wma vafel w g 54l
ollSal et sl wellecuml A B, Dear Officer, we have uploaded
pointwise inspectien notice reply in exira tag (16/12/2023)

2 Yelsid A Asuyl [AlQY wau |3 wiw Collection Cum 672544(31/05/22)
neutralization tank, ETP (Q#Rul Excavated trenich <&l Final discharge Hl
dosMLell slyell Yeusel Wi Ao e

. Dear S, reply has been uploaded in 000 Pdf (22/06/2022)

4, Asuell wiw generation, disposal, reatment c312 «ll Records HE(sLel 672544(31/05/22) e
YHA Y 53¢ olell R BRUS % s2al.

, Dear Sir, reply has been uploaded in 000 Pdf {22/06/2022)
1. %A% vl WML NCT discharge oll Chamber W wiw GH2AS 672544(31/06/22) -
GIDC Storm Water drain Ml %¢] <2l U€ NCT Chamber 4l alkaling wiw
Sleitetl sRUE sl Aan WA

. Dear Sir, reply has been uploaded in 000 Pdf (22/06/2022)

3. HEUstel UHA BsHaAl ETP Hi excavation #2lg tallel UG 2l Asdall | 672544(31/05/22) —-
Uenell ®ILHL oty Civil Construction 2lg 2l AAE B % clioldl yedll
sz,

. Dear Sir, reply has been uploaded in 000 Pdf. (22/06/2022)

PL! policy upload 53<ll 619901(14/09/21) -

» Dear Officials , Point Wise Reply of Inspection Notice has been uploaded on
000 Pdf. (20109!2021}

Yellsicl AHA production data venfied 248 36 o2ll, Beett AQL/S Hidell 619901(14/09/21) -
Geuteatell o1l GST verfied, wiw disposal generation, haz waste
generation disposal stock ct2ll fuel consumption ol [l 2utkuRMe 2%
lsell,

; Dear Officials , Pomt Wise Reply of Inspection Notice has been uploaded on
000 Pdf. (20!09!2021}

16/12/2023 5/6 ( Through XGN )
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Gujarat Pollution Control Board PCB 1d: IS"SGZI.-"@
E\Wﬁ’ ( Inspection Report ) - Air,Water,Hazardous

RaNg e (Under Section 23 of The Water Act 1974, Under Section 24 of The At Act 1981 and Under Section 10 of EP Act 1986)

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (15864)

A Sample Details

Sr | Act [Ph/Temp/Air Sampled Time Type Sampling Point . |  Col-Cond
1 | W-12 |@ 7-8 on ph strip /30 1550-1550 REP | ## final outlet of theetp ~ - ddish
2 | W-12 ]@ 7-8 on ph strip / 30 1545-1545 REP | from gide storm water drain passing near umit — cdish
3| w-12 Fz) 8-9 on ph strip / 30 1540-1540 REP |from gidc storm water dram at kanora chokd, gide cdish
Bnkleshwar ~

B Process Stacks

C Flue gases Stacks

Sre| Stacleattached to “|=Mis™] Remar e s weor=sl-rn gV g o] =t o) POV Fifg o~ = [ CGaspalTii A R TS R s
* 1 | Hot AirGenerator 15 |Hot Awr Generator-2 YES N A Natural Gas 10 SCM/H '
2 | Boiler 15 Baoiler YES NA Agro 2 MT/Month !
| . Waste/Briquette ’
B !
3 |Hot Air Generator 1§ Hot Awr Generator-1 YES NA Natural Gas 10 SCM/Hr |
_4 [***Nol Apphcable | 0 | NO NOT Not Used™N A !
D Details about Hazardous Waste Management :
[Sr Source of Hazardous Waste Calg Qty/Year HW Disposal Management
. 1 |Chemical sludge from waste waier treatment 1-353 2400-M T| COL,DSS.DEC,STO,TRA.DST
2 | Used or Spent O1l 1-5] 0010-M T| COL,REU,STO, TRA |
3 | Empty barrcls/containcrs/liners contaminated with hazardous I <331 5000-M,T| COL,DCO,DEC,REU,STO,TRA |
| chemicals /wastes . J _—— j
E Products :
FIEE Product Name NOC Qty CCA Qty Applicd Qty . _Inspection Remark, . |
| 1 |acid dyes 1 e. oracid orange/fast red-a fscartlet- 5000 5000-MT 5.000{At a time only one product shall |
- 3r/scarlet-moo/acid metemlle be manufactured !
2 |Acid Orange/Fast Red-A/Scartlet-3R/Searlet-M00/Acid 5000 5000-MT 5000 1
_ |Metenille Yellow !
I 3 |SO Dyes e 5000 5000-MT] _ 5000 o e
F Raw maferial :
G Water Consumption & Generation Break up
[ Sr | Water Code (Qty in klpd - Kilo Lir per Day)| WC:1.000 | WWG:0.750 Water Source i Remark :
. 1 | Boiler Feed . 0250 0 000 SIDC _'
_ 2 | Domestic Purpose 0300 30 |  8IbC | 4
3 | Mnfg Process 0450 0450 SIDC i

H Solid Waste

Inspection Team :  Acharya Ravikumar J, AEE - V. D. Rakholia, DEE - MS. ALPA AMRUTBHAI VASAVA

I hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certitied.

Signature By(Acharya Ravikumar j, AEE )

16/12/2023 6/6 ( Through XGN )
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Inspection Report

Name of umt inspected | M/s Vishnu Chemicals, Plot No - €1/3429, GIDC -
Ankleshwar, Dist - Bharuch.

Date & time 03/12/2023 15:30 Hrs.

Reference Telephonic complaint of Mr, Rohit Prajapati & Mr Haresh
Parmar regarding reddish coloured w/w flowing in GIDC
storm water drain (SWD) at Kanoria chemical chokdi, GIDC-
Ankleshwar.

Observations;

In connection to telephonic complaint, we first reached the location, where
complainants are present and reddish coloured wastewater is observed flowing in
GIDC storm water drain at Kanoria chemical chokdi, GIDC- Ankleshwar. One sample of
same w/w is collected from GIDC SWD. Then after we trace backed in GIDC SWD in
upstream side and we reached at M/s Vishnu Chemicals, Plot No - C1/3429 & reddish
coloured wastewater is observed in GIDC SWD up to this unit & in upstream of this unit
no any reddish coloured w/w is observed in GIDC SWD. One sample of w/w from GIDC
SWD passing adjacent to M.s Vishnu chemicals.

Reddish coloured traces are observed on rain water pipe (@ 5 “dia.) joining the GIDC
SWD and this rain water pipe is coming from terrace of production plant. Then after we
inspected in the unit premises and first reached at the terrace of plant. On the terrace,
traces of reddish coloured material are observed and up on asking person contacted
regarding the same he informed that they had stored its product i.e. Acid orange dye in
open for sun drying and due to sudden rain, the rain water gets contaminated with the
open stored product and due to which reddish coloured w/w discharged mto GIDC
storm water drain through rain water pipe provided in GIDC storm water drain. Hence
unit is instructed to clarify the same & instructed to recollect all wastewater in GIDC
storm water dran. During the inspection, no any live w/w discharge is observed. The
wastewater discharged from this unit will ultimately go to B-pumping station side bund
wall from where it is recollected in B-pumping station and no any w/w overflow into
chapra khadi is observed, Total approx. 1.7 KM of GIDC storm water drain is observed
contaminated with reddish coloured w/w.

This unit is observed in operation and production of Acid orange dye is observed going
on. Unit has provided P+S+T ETP for wastewater treatment and treated w/w is
discharged to FETP-NCT through fixed pipeline. One sample of treated w/w collected
from treated w/w collection tank. ETP is not in operation as operated bath wise. Unit
1snstructed to provide Auto sample facility in treated w/w discharge pipeline and also
to provide public display board at main gate of unit. Unit has not furnished production
& other details; hence written remarks are given. This unit is specifically inspected with
reference to w/w discharge, hence other details are not verified. 3-day notice is given
to person contacted. Photographs attached.

RRTLEATE 4 &
A.AVasava R.J.Acharya V.D.Rakholiya
AEE AEE RO
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Photographs taken during the inspection; -

.7\- 7 '%a-th‘;“ )’m 53 --o.;:L e {

w w at Kanorla chokcll

Rain water pipe commg from terrace W1th
red colored traces _WD )

B-pumping station bund wall where no w/w overflow in chapra khadi going on.
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GUJARAT POLLUTION CONTROL BOARD

™3>  Regional Office - 5009/4,GIDC Estate. Ankleshwar - 393 002. Dist Bhaiuch (G.ara:
Ph. No. . {02646) 222 933 E-mail Id ro-gpcb-anki@gujarat SO
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12116123, 4.32 PM 1 3 1 (
Mail - nuh-gpeb-anki@quyarat govin ;

Fw: Interim Analysis Report w0

Vijaykumar D. Rakholia (GoG-GPCB Dept.)

Tue 12-12-2023 01 200 Fid
T Pankti P Mehta (GoG-GPCB Dept ) <nuh-gpcb-ankl@gujatat gov in,

Ce Shailesh B Parmar(GoG-GPCB Dept ) <nro-gpcb-ankl@gujarat govins,

B 1 anachments 117 ki

2861 to 2866 docx,

Sir,
Trailing mail is for perusal.

Yours faithfully,

V/ D Rakholia

Regional Officer,

Gujarat Pollution Control Board,
Ankleshwar

From: R.CVasava(GoG-GPCB Dept.)

Sent: 11 December 2023 17:06

Ta: Arun G. Patel (GoG-GPCB Dept.)

Ce: Vijaykumar D. Rakholia (GoG-GPCB Dept )
Subject: Interim Analysis Report

Dear sir,

Please herewith attached Interim Analysis Report for samples collected dated 03/12/2023 for your kind
attention and necessary action.

Thanking you.
With Regards

R.C.Vasava
Lab Head
Bharuch

hitps /lwebmail gujarat gov infowak#path=/mall 1M
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133 Annexure 5 %ﬁé)
—_ GUJARAT POLLUTION CONTROL BOARD®

PARYAVARAN BHAVAN, SECTOR 10-A,
=] GANDHINAGAR - 382010,
Gpici B (T) 079-23232152

BY R.P.A.D.
CLOSURE DIRECTION UNDER SECTION 33-A OF THE WATER (PREVENTION AND CONTROL

OF POLLUTION) ACT-1974 [HEREINAFTER REFERRED TO AS THE WATER ACT] AS
AMENDED FROM TIME TO TIME

WHEREAS you are having an industrial plant at Plot No: C1/3429, GIDC ANKLESHWAR,
DIST.BHARUCH.

AND WHEREAS Gujarat Pollution Control Board has granted you consent under the
provisions of water Act-1974 by its Consent Order No.AWH -103778, valid up to 30 /08/2024 for
operation of the industrial plant with various conditions mentioned therein.

AND WHEREAS during the inspection of your industrial plant on 03/12/2023 under
section-23 of the Water Act by the authorized officer of the Board it has been noticed that:

1. This unit is inspected with reference to telephonic complaint regarding reddish coloured
w/w flowing i GIDC storm water drain (SWD) at Kanoria chemical Chokdi, GIDC
Ankleshwar. In connection to telephonic complaint, reddish coloured wastewater is
observed flowing in GIDC storm water drain at Kanoria chemical Chokdi, GIDC
Ankleshwar.

2. Analysis Report of the waste water sample collected from GIDC storm water drain at
Kanoria Chokdi, GIDC Ankleshwar shows parameter pH: 8.65, Color: 200 Pt.Co.Sc., COD:
318 mg/l, NH3-N: 84 mg/L.

3. Upon back tracing GIDC SWD in upstream side M/s Vishnu Chemicals was found at Plot
No - €1/3429 and reddish coloured wastewater is observed in GIDC SWD up to this unit
& in upstream of this unit no any reddish coloured wastewater is observed in GIDC SWD.
This unit is observed in operation and production of Acid orange dye is observed going on.

4. Analysis Report of the waste water sample collected from GIDC storm water drain passing
near unit shows parameter pH: 8.2, Color: 200 Pt.Co.Sc, COD: 286 mg/l, NH3-N: 5.6 mg/l.

5. Reddish coloured traces are observed on rain water pipe (@ 5 “dia.) joining the GIDC SWD
and this rain water pipe 1s coming from terrace of production plant. On the terrace of the
unit, traces of reddish coloured material are observed.

6. Contacted person informed that they had stored its product i.e. Acid orange dye in open
for sun drying and due to sudden rain, the rain water gets contaminated with the open
stored product ar_:{':iue to which reddish coloured waste water discharged into GIDC
storm water drg - firough ramn water pipe provided in GIDC storm water drain.

7. The wastewa,’\*'_‘a"dlscharged from this unit will ultimately go to B-pumping station side
bund wall *'n;\ﬁ where 1t is recollected in B-pumping station,

8. Total ap :?.:X. 1.7 KM of GIDC storm water drain is observed contaminated with reddish
calovy . waste water.

o

2N WHEREAS written istructions were given to you during visit as part of opportunity

e iiaead of bengisieard to submit the clarifications prior taking action by the Board. You have submitted

rep'2,f05/12 /2023 which is not acceptable as red coloured contaminated wastewater was found

]:i- '.:Ig discharge from unit causing pollution in GIDC storm water drain
& Clean Gujarat Green Gujarat
Website : hitps://gpcb.gujarat.gov.in
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AND WHEREAS the non-compliance as narrated above, observed in your industry 1s
contributing to the pollution problem in Ankleshwar area.

UNDER THE CIRCUMSTANCES, as directed, I Arun G. Patel, Environment Engineer, Gujarat
Pollution Control board issue the direction under Section 33(A) of the Water Act - 1974 as under:

1. To prombit the manufacturing activity on Immediately at Plot No. C1/3429, GIDC
ANKLESHWAR, DIST.BHARUCH.

2. To stop operation of D.G. set and CPP(if any) with immediate effect.
3 To close the operation of your industral plant on the ahove mentioned site with
immediate effect.

4. To direct the concerned authority to stop supply of electricity and water with immediate
effect

5. This order will be effective with immediate effect.

6. To Submit Bank Guarantee of Rs. 2,00,000/- of scheduled bank claimable within Gujarat
State for compliance assurance at the time of revocation.

7. Interim Environment Damage Compensation (EDC) may be decided and communicated
by board later on. Unit shall pay interim EDC as and when communicated by board at the
time of revocation through xgn portal.

IF the above direction is not comphed, you are liable for prosecution under Section 41(2)
of the Water (Prevention and Control of Pollution) Act-1974 which provides punishment with
imprisonment for a term not less than one year and six months and may extend to six years and
with fine.

If you are aggrieved by the aforesaid direction, you may file appeal under section 33-B of
the Water (Prevention and Control of Pollution) Act, 1974 before National Green Tribunal within
thirty days from the date of this order.

This letter is issued with the approval of the competent authority.
For and on behalf of

v (Arun G. Patel)

\,;v ENVIRONMENT ENGINEER

NO: GPCB/ANK/(, *5.-690(2)/ID-15864 / Dated:  /12/2023
A
\/lssued to: ﬁq:’_:
M/s. VISE ) CHEMICALS
PLOT P, C1/3429,
GIDC V{KLESHWAR,
D’+": BHARUCH, GUJARAT.
A, ;
&
g

O

Gujarat Pollution Wl ?%W
d Al
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GUJARAT POLLUTION CONTROL BOARD?4

PARYAVARAN BHAVAN, SECTOR 10-A,

N e et GANDHINAGAR - 382010,

GPCB (T) 079-23232152
COPY TO:

1. The Dy. Engineer (0&M)
Dakshin Gujarat Vij Company Ltd (DGVCL),
GIDC Sub-Division, DGVCL,
Plot No.U/4/2, opp: GIDC Police Station,
GIDC Ankleshwar, Dist. Bharuch.....
I am directed to request you to disconnect supply of ELECTRICITY (except single phase)
with immediate effect from the date of issue of this order to the mdustrial plant of M/s.

VISHNU CHEMICALS, PLOT NO: C1/3429, GIDC ANKLESHWAR, DIST.BHARUCH &
intimate to us accordingly.

2. The Chief Officer
Ankleshwar Notified Area
Plot No.618/619,

GIDC Ankleshwar,
Dist: Bharuch ........

Iam directed to request you to disconnect supply of WATER with immediate effect from
the date of issue of this order to the industrial plant of M/s. VISHNU CHEMICALS, PLOT
NO. C1/3429, GIDC ANKLESHWAR, DIST.BHARUCH & intimate to us accordingly.

3. M/s.NARMADA CLEAN TECH (NCT),
SURTI BHAGOL, NEAR GUJARAT GAS OFFICE,
UMARVADA ROAD, ANKLESHWAR,
Dist: BHARUCH .....
I'am directed to request you to stop receiving effluent with immediate effect from the
date of issue of this order from the industrial plant of M/s. VISHNU CHEMICALS, PLOT
NO: €1/3429, GIDC ANKLESHWAR, DIST.BHARUCH & intimate to us accordingly.

4. Regional Officer
Gujarat pollution Control Board,
Regional Office,

Ankleshwar..... to fol{'{:)v up for compliance of this direction & send IR/AR,

S
n: \ For and on behalf of

A\ Gujarat Pollnﬁowp‘oard ,,&3
%’ ‘ 3] ]'Q’w

(A-I'I.llll G. Patel)
ENVIRONMENT ENGINEER

Clean Gujarat Green Gujarat
Website : https://gpcb.gujarat.gov.in
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REGIONAL OFFICE - ANKLESHWAR

Yazz GUJARAT POLLUTION CONTROL BOARD

AP

= Plot No.5008/4,3.1.D.C.,Estate, Arikleshwar 333 002 Dist Bharuch,
GPCB Tel No (02646) 222 933, Email id : re-gpeb-ankli@gujarat.gov.in,
No. GPCBZ RO-Ankieshwar 77 260 1 B0, 12023, 070CT 7173
Tu.

The Cltief Officer,

Nutified Aren Authority Ankleshwar,
Mot oy, 618, 619 GIDC Ankleshwwar,
st - Bhavuch

Subt Lo presentany ty pe of discharge imo GHC Storm water doun thWin
SiMadam.

It is 10 be brought 1o your notice that problems ol disposal of waste Wwater i GIXC
Storm Water Drams aggravates senerally during the monseon season, and increase in public
complainis i also obseived. This office has carried outdone various meetng ane Lo,
{ hmies regarding prevenuon of flow of ANy Ly pe of water: waste waber/domeslic waste waler
tnte GIC storm water dram (rom industria! unita, Towerer, continuous Tow of © aste wate.
I8 observed m entire SWIL It is required 1o wdentify such establishments wha are discharging
POl AT Wase Waler (oo Slonn wier drams and e stop such tllegal discharge mo S\ 1),
Constdering the above stared tacts and current seenatria, you are hereby dirceted (o comgts
sath the {ollowing points:

I. Phere shiall be no any disposal of waste water into storm w ater driun during drs dass

2. Adequate steps shall be taken at vour end 1o prevent any type of unwanted: illepal
discharge into GIDC storm water drains by plat holders

3. Develop and implement a proper monitoring plan for checking the waste water
conveyance systern and regularly cheek regarding an leakapes, overflows ete e
prevent ow ol contaminated wasie water 1o acarby GIDC storm water drmins

4. Lahe steps for stopping various leakages in irmigation canals (like leakage observed near
Mrs.Wockhardt 1.1d.). water supply hine ete. adding load of water into GIDU wtons water
druins,

S Submit mechanism For monilering, mainlenance & clearng (remosal o1 shudge plasts,

T waste el ul SWT),

. Submil waste water/ sewage colleciton svstem Irom all types ol establshments

Seabremoye old tannutled) undergroud drainage network

8. Allot particular fix lime frames to individual industrics for discharge of wiw 1 the waste
water conveyance system Lo prevent any overfllows.

~3

Action laken report i the above seference shall be submitted within 7 chuys.

Yours Faithfullx

(V.D, Rakholin)
Regional Offcor
CC: The Member Seeretary (Kind attention  Unit Head Ankleshwar),
GPCB, Paryavaran Bhavan, Seetor 10 A, ( sandhinagar..... For your kind informatlon
please.



REGIONAL OFFICE - ANKLESHWAR

oz
W’pé’ Plot No.5009/4,G.1.D.C. Estate, Ankleshwar.393 002 Dist.Bharuch.
GPCB Tel.No.(02646) 222 933, Email id : ro-gpcb-ankl@gujarat.gov.in,

GUJARAT POLLUTION CONTROL BOARD
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List of locations where masonry bund wall with plaster is to be made in GIDC SWD

Sr. no o _ Locations _
1. SWD After Before Prabhat life science
2. SWD Beside Industrial Solvent
3. | SWD After Before Mohan Polyfab
4. SWD After Before Khatushree
=1 SWD After Before Raina Industries
6. SWD After Before Shiva Pigment
L, SWD Before After Bhavya Pharma
8. _SWD Nr. A One Chemicals
9. SWD Ronak Chemical Corner
10. SWD Golden Fine Chemicals
11. | SWD Shyam Dye Chem
12. | SWD After Rushan Pharma
13. | SWD Dynamic unit-1 Corner
14. | SWD Before Heuback-3 ~ o _
15. | SWD After Before Sajjan India
16. SWD Nr Ewak Corner -~
17. SWD After Before Riddhi Pharma -3
18. | SWD Gayatri Enterprise Corner
18, SWD after UPL-2
20. SWD Kanoria Chemicals Corner
21. SWD After Before Organix
22. SWD After Before Prerna Chemicals (Gumandev line)
23. SWD Nr. Darshan Pharma chem
24. | SWD Nr. Om Shanti Chemicals i
25. SWD After Before Ganga Rasayanie
26. | SWD Nr. RPG Corner o o
27. | SWD After Before UPL-3 o
28. SWD After Before Glenmark
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L Plot No 5009/4,G.1 D C Estate, Ankleshwar 393 002 Dist Bharuch
GGPCR | Tel No (02646) 222 933 Fmail 14 ro-gpeb-ankli@qujarat gov.in,

No. GPCB / RO-Ankleshwar / T-260 / 5648 /2023 pt. 14 DEC 2028

To,

The Chief Officer,

Notified Area Authority Ankleshwar,
Plot no. 618, 619 GIDC Anklesliwai,
Dist.: Bharuch

Sub- To take requisite steps for cleaming the open plot areas near M/s Detox Indis Private
Limited

Sir,

It s to be brought te your notice that water 1s generally found accumulated in open plot
areas near M/s. Detox India Private Limited and various complaints/ representations are receved n
this reference. inspection of the area 1s also carried out and contaminated water accumulation are
observed n this area So you are hereby directed to take requisite steps to clean the area, lift the
contammated water and contaminated soil from the area and dispose the same as per nurms and to

take steps for prevention ot accumulation of contaminated water in this area.

Further move seepage water flow is observer in SWD passing behind Detox India Ltd said
storm water drain is required to be cleaned and contaminated soil if any s required to be disposed
off in scientific manner

Thers is seepage water ohserved in natural drain behind C channel near € pumping station
hence corrective measure 15 required in order to prevent accumulation of seepage watei in naturgl
drawn

Action taken report in the ahove reference chall be submitted within 7 days along with

photographs

Yours Faithfully,

~)

-

V.D. Rakholia
Regional Officer

CC: 1 The Member Secretary (Kind attention — Unit Head Ankleshwar),

GPLB, Paryavaran Bhavan Sector 10 A Gandhinagar.... Tor your kind information please
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GUJARAT POLLUTION CONTROL BOARD

PARYAVARAN BHAVAN, SECTOR 10-A,
GANDHINAGAR - 382010,
(T) 079-23232152

BY R.P.AD,

NOTICE OF DIRECTION UNDER SECTION 33-A OF THE WATER (PREVENTION AND CONTROL
OF POLLUTION) ACT-1974 (HEREINAFTER REFERRED TO AS THE “WATER ACT") AS
AMENDED FROM TIME TO TIME.

WHEREAS you Notified Area Authority(NAA) are operating Pumping Station at Plot No:

618,619, GIDC ANKLESHWAR, Dist: BHARUCH.

AND WHEREAS during the various inspections of pumping stations on 24./09/2023 and

26/09/2023 under Section -23 of the Water Act by the authorized officer of the Board it has been
noticed and required to attend following issues:

1.

A telephonic complaint is received regarding foaming observed in Amlakhadi and duri ng
inspection on 24/09/2023 foaming in Amlakhadi is observed only after water is free
falling from a small bund wall at area near low lying bridge. Upstream to that no foaming
is observed in Amlakhadi and prima facie domestic water 15 flowing there 1n Amlakhadi.
During inspection it is observed that bund wall behind FPS is overflowing and this w/w
also meets Amlakhadi before the bund wall area in Amlakhad mentioned above.

During inspection at FPS it is observed that a butterfly valve 1s provided at bottom of the
bund wall behind FPS, which is also open and catchment area w/w from there along with
bund wall overflow is going towards Amlakhadi,

Provided online analyzer at FPS catchment area is also showing some fluctuations,
Notified Area Authority has not submitted clarification regardinguse of provided butterfly
valve in the RCC bund wall and has not taken requisite steps to prevent flow of waste water
to nearby natural drains.

Analysis Reports of the waste water sample collected from (1) Amlakhadi before
confluence pomt of FPS overflow shows parameter pH: 7.26, COD: 47 mg/1, BOD: 10 mg/],
NH3-N: 7.28 mg/l, Sulphide: 3.2 mg/I (2) Amlakhadi after confluence point of FPS
overflow shows parameter pH: 6.79, COD: 148 mg/l, BOD: 32 mg/], NH3-N: 24.08 mg/l,
Sulphide: 4.8 mg/1 (3) overflow of w/w from bund wall behind FPS, valia Chokdi shows
parameter pH: 6.19, COD: 414 mg/}, BOD- 90 mg/], NH3-N- 53.2 mg/L

Routine surveillance round is carried out in GIDC Ankleshwar area on 26/09/2023 and it
is observed that reddish coloured waste water 1s flowing in GIDC storm water drain
passing near A puciving station.

In this referen-y 'n back, it is observed that an effluent conveyance pipeline chamber
located b‘ehix\*s»u‘ETP ETL area is having leakages and the effluent from there is going into
GIDC SWI‘,»“v‘.a‘ssing adjacent to the chamber. Analysis report of the sample collected from
GIDC S’ * at downstream of leakage observed in a manhole behind ETL shows parameter
pH: :"bﬂ) z,COD: 305 mg/l, BOD: 66 mg/|, NH3-N: 10 08 mg/l, Sulphide: 2.8 mg/1.

It,\? also observed that a discharge outlet pipeline chamber conveying w/w from A
~imping station 1s overflowing (located under road near A pumping station) and the

> overflown effluent w/w is going into GIDC SWD passing nearby. This GIDC SWD goes

A
O

towards Valia Chokdi. Analysis report of the sample collected from GIDC SWD at

=

s

-

o
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downstream of overflow observed in a chamber near A pumping station shows parameter
pH: 7.33, COD: 389 mg/l, BOD- 81 mg/l, NH3-N: 16.8 mg/], Phenolic compound: 0.51 mg/I.
Analysis report of the sample collected from GIDC SWD passing near M/s. Haquite
chemicals, GIDC Ankleshwar, near Valia Chokdi shows parameter pH 7.35,COD: 113 mg/I,
BOD; 23 mg/l, NH3-N: 17.92 mg/l, Phenolic compound- 0.12 mg/1.

Notified Area Authority has not submitted Action Taken report e, requisite steps to stop
such leakages & overflows, to develop proper monitoring system of GIDC storm water
drains and to allot speaific timings to various industries to prevent scenarios of pipeline

chamber overflows etc. and has not complied with written instructions issued on
24/09/2023 and 26/09/2023.

AND WHEREAS on site written remarks were given & directed to comply within stipulated

time period. However, you have not submitted reply.

Now, therefore 1 Arun G. Patel, Environment Engineer proposes to issue Notice under

section (33) (A) of the Water (Prevention and Control of Pollution} Act-1974 as under:

.

=

To submit Time bound action plant forthwith to stop such leakages & overflows and
overflowing of contaminated waste water into Amlakhad; & any natural drains.
To take necessary measures to prevent overflowi ng of manholes.

To develop proper monitoring system of GIDC storm water drains,

To explore mechanism to allot specific timings to various industries to prevent scenarios
of pipeline chamber overflows. '

To submut progress of above ground pipe line network project.

You are hereby directed to reply & Submit compliance of above points within 15 days from

the date of serving of this notice failing which, it shall be presumed that you have nothing to say
in this matter and appropriate action will be initiated against you for the conduct of the business
of your industry, under the Water Act-1974 for above non-compliance,

FOR AND ON BEHALF OF
GUJARAT POLLUTION CONTROL BOARD

<

L (Arun G. Patel)
‘,»’j?" ENVIRONMENT ENGINEER
& 23508
NO: GPCB/ANI({D ~1021(4)/1D;82825/ Date: __/11/2023
\/‘K@o: e
THE CHJA”> OFFICER,

NOTIF,,J) AREA AUTHORITY, ANKLESHWAR GIDC
PLO™SM0: 618, 619,
G',©; ANKLESHWAR,
§@5t: BHARUCH.
L&)
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. GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN, SECTOR 10-A,

S

A\ GANDHINAGAR - 382010,
.l (T) 079-23232152

GPCB

Copy To:
° Regional Officer,

Gujarat Pollution Control Board,
Regional Office,

Ankleshwar....... for monitoring & verification.

o Clean Gujarat Green Gujarat
Website : hitps://gpcb.gujarat.gov.in
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&

o GUJARAT POLLUTION CONTROCL BOARD

PARYAVARAN BHAVAN, SECTOR 10-A,

T GANDHINAGAR - 382010,

gé": (T) 079-23232152
R.P.A. D,

DIRECTION UNDER SECTION 33-A OF THE WATER (PREVENTION AND CONTROL OF
POLLUTION) ACT-1974 (HEREINAFTER REFERRED TO AS THE “WATER ACT") FOR
IMPLEMENTATION OF DIRECTIONS OF HON. NATIONAL GREEN TRIBUNAL DATED
23.10.2023 IN THE MATTER 0.A. 109/2022.

WHEREAS, you are Notified Area Authority, GIDC of Ankleshwar Industrial Estate; and

WHEREAS, There 1s a network of underground pipeline for the collection & conveyance
of industrial effluent in Ankleshwar Industrial estate; and

WHEREAS, you are nodal agency for Ankleshwar Industrial Estate for maintenance,
upcoming & operation of conveyance pipeline; and

WHEREAS, you are empowered to take actions under the Gujarat Industrial
Developmeént Corporation Drainage regulations, 1990; and

Whereas Hon. NGT in the matter 0.A. 109/2022 “Hasmukhbhai Bahecharbhai Parmar Vs
Notified Area Authority of Ankleshwar & Ors” vide order dated: 23.01.2023 has directed this
Board to levy EDC from_Notified Area Authority after assessing damages and directed Notified
Area Authority to pay the EDC and to lay above ground pipeline by May-2023,

WHEREAS this Board has issued Directions to Notified Area Authority for the compliance

of points on 20/05/2023 mainly for payment of interim EDC and to submit Action Taken
Report w.rit Hon. NGT directions.

AND WHEREAS Notified Area Authority has neither complied with above direction and
has not paid interim EDC of Rs. 25 lakhs nor submitted certified Action Taken report for the
compliance of Hon. NGT order dated: 23/01/2023 in the matter of 0.A. 109/2022 till date.

UNDER THE CIRCUMSTANCES, as drrected, | Arun G. Patel, Environment Engineer,
Gujarat Pollution Control Board issues the direction under section 33-A of the Water
(Prevention and Control of Pollution) Act-1974 as under-

1. To pay interin,”EDC of Rs. 25,00,000/- (Rupees twenty Five Lacs) as an

interim Dan¥4e Compensation.

2. NAA sha{;‘;}’ay final amount of EDC and expenditure for carrying out the study

for pa; X violations as and when communicated to them as per principal of
“Po' ter Pays”.
3. T, Osubmit certified Action Taken report for compliance of Hon. NGT order
A2ated: 23/01/2023 in the matter of 0.A. 109/2022 for laying above ground
0 pipeline with requisite details and certification for discontinue of under

&  ground drainage network before May-2023 as directed by Hon. NGT.

¢’ Clean Guijarat Green Gujarat
Website : https:/gpeb.gujarat.gov.in
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4. Submit New drainage network map with all requisite details like marking of

all the pockets, industries above ground pipehne going to particular pocket,
etc.

You are hereby directed to reply within 15 days from the date of serving of this notice
failing which, it shall be presumed that you have nothing to say in this matter and appropriate
action will be initiated against you for the conduct of the business of your industry, under the
Water Act, 1974 for above non-comphance and w.rt Hon. NGT order in the matter of 0.A.
109/2022 dated: 23.01.2023.

FOR AND ON BEHALF OF
GUJARAT POLLUTION CONTROL BOARD

P z S
il
(ARUN G. PATEL)
ENVIRONMENT ENGINEER

NO: !'iE!;B{ANK—QQA-;[(RIIj:l{l]); 32825/ Date: 11/2
\/saued to:
THE CHIEF OFFICER,

NOTIFIED AREA AUTHORITY, ANKLESHWAR GIDC
PLOT NO: 618,619,

GIDC ANKLESHWAR,

Dist: BHARUCH.

Copy To*

* The Managing Director,
Gujarat Industrial Development Corporation (GIDC),
2nd Floor, Block No.4,
Udyog Bhavan, Sector-11,
Gandhinagar.... For information and expedite necessary actions please,

¢ Regional Officer, ,;';:)
(ujarat Pollution C\“E‘ml Board,
Regional Office, , »

Ankleshwar... .\ tou are requested to follow up with the concerned to comply above
direction wi*~,.1 timeline.

B’
.A:’)



145 (/)

Annexure 9 64

No.GPCB/ANK/T- 260 / €205 /2023 1 6 MAY 2023

To,
The President, The President, The President,
Ankleshwar Industries Panoli Industries Association, Jhagadia Industries
Association, GIDC Industrial Estate, Assoclation,
GIDC Industrial Estate, Panoli, Dist: Bharuch GIDC industrial Estate,
Ankleshwar, Dist: Bharuch Panoli, Dist: Bharuch

Sub: Management of waste water during monsoon season for the control of pollution

Sir,

You are aware that problem of disposal of waste water aggravates generally during the monsoon
season [t is experienced from the past that due to illegal dispasal/ overflow from manholes the
waste water finds its way to the nearby areas resulting in to pollution probiem during the ramy
days. Many a time, it results in to the public complaints Hence, considering the grawity of the
problem you are hereby directed to ascertain that all the member industries of your industrial
estate must dispose their treated effluent as per the permission granted to them and under no
circumstances it gets Overflowed to any surrounding natural drains/ khadi etc. You are also
directed to put all the checks from time to time on the situation of different
creeks/khadis/nallahs of concern so as to ascertain that no indastrial effluent along with the
rainwater flows in to the same. It is also further directed that for any abnormality in the
conveyance system of the effluent shall immediately be dealt with so as to avoid any possible
overflow problem. Prior and routine monitaring of the conveyance system as well as of the
different creeks/khadis/nallahs of concern would also help in control of pollution due to flow of
contaminated rain water in rainy days. In addition to the above the following needs to be done:

¢ Final outlet of industries is also required to be monitored during rainy days to ensure that

there is no irregular discharge by any means.

* The Hazardous waste and other solid waste accumulated in storage site should be
provided with complete waterproof cover/ roof in order to avoid mixing up of rainwater
industrial effluent with the sohd waste so as to prevent the excess leachate generation
or Surface Run oft. Dispose of all the accumulated hazardous waste sludge to TSDF site

or incinerate it as the case may be so that stock of hazardous waste and other waste does
not accumulate for a period exceeding 90 days.

Page 1of2
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Implement relevant guidelines for management of used/ discz -ded packaging matenals
etc.

Effluent treatment plant units & chemical storage tanks/ Hazaidous waste storage sites
etc should be monitored to prevent overflow/leakage to the s: rrouncing environment
Monitor & operate Air Pollution Control equipment/ measu -es efficiently in such a
manner that any flue gas/ process emissions from your industiial plants should comply
the GPCB Norms Ffurther, you are required to ensure that acc-dental leakages, fugitive
emissions etc are prevented through preventive maintenance

Ensure good housekeeping practices to avoid any chemical cor -amination or rain water
and to avoid any uncertainties

To clean up Strom water dram line /gutter line before monsorn to prevent choking or
Overflow problem during monsoon period

Check the stability/ strength/ capability of waste water conveyance pipeline and carry
out preventive maintenance if required so as to avoid any brea<age in the same during
monsoon season. To cop up with the unforeseen situation you are directed to arrange
for immediate mitigation steps like provision of standby D G £ :ts, pumps for pumping
station, availabiity of pipeline choking removal facility, pipe: otc to ascertain that
pollution 1s controlled at Source and no more of the same 1s varead in the docile wet
environment and the landscape,

Thus, you are directed to design a special management strategy/ appointment of Core team
for emergency preparedness considering the monsoon effects. In view of the above you are
also directed to circulate and inform all member industries and ¢ommon Infrastructure
Facilities to submit Monsoon Action Plan covering all relevant points mentioned above, latest
by 10" June 2023 without fail to this office.

For & on behalf of
Gujarat 2ollution Control Beard

RY)

(VD Rakholia)
Regical Officer, Ankleshwar

e

C C. To The Member Secretaty — Kind Attn Unit Head Ankleshwar

Gujarat Pollution Control Board, " Paryavaran Bhavan”, Sector 11) A, Gandhinagar
~For information please

Page 2 of 2
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S REGIONAL OFFICE - ANKLESHWAR Annexure 10 _‘
— GUJARAT POLLUTION CONTROL BOARD 66
W PLOT NO. 5008/4, GIDC ESTATE. ANKLESHWAR-393002.

L TEL.NO (02646)222933
No. GPCB/RO-Ankleshwar/ T- 260 /5488 /2023. 2 § SEP %025
I'o,

«Industry Namen(«[D»), As per list (934) attached
aAddiess». GIDC Ankleshwa,
I'a Ankleshwar. Dist Bharuch

Subjeet: To prevent any type ol discharge mto GIDC Storm waler dramn oulside unit

premises

Surrvadam.

[t is to be brought to your notice that problems ol disposal of waste water aggravates generally
during thc monsoon scason, and mcrease 1 public complaints is also ohserved Most ol the
water/waste water comies from other sources. including illient (illegal) and /7 or inappropriate entries
to the storm dramage system  These entries can account [or a signilicant amount ol the pollutants
discharged from storm dramage system.

Discussions regarding pevention of How of any type of non-storm water pollutant entries
(water/wastc water/ domestic waste water cte.) in to GIDC Storm water drain [rom industrial units
are also done several times in various mecung and Lnvironment Clinics held by this ollice.
Considering the above points. you are hereby duwected to comply with the [ollowing poinis
immediately;

* In absence ol rain no water/ waste water/ domestic waste water should go outside the wmt
premises into nearby GIDC stoim water diain and utmost care and steps shall be taken at s our
end (o prevent any type ol discharge inte GIDC Storm walter diam outside unit premises

* Storm water drain outlet points ol the unit shall be clearly visible from outside and with proper
nomenclature. No hidden outlet points shall be provided by the unit. Unit shall also provide
proper gale valve system. contaminated storm water collection pit with [ix pumip and pipeline
system Lo take the waste water back 1o IZ1P to prevent {low of contaminated waler (non-storm
water entries) into GIDC Storm water drains

* Umt shall not totally cover the GIDC storm water drain adjacent to therr unit premiuses (e g .
by providing parking, gardens etc.) and provide proper inspection chambers at least at every 3
melers interval.

It15 to be noted that [ailing to comply above-mentioned points may lead to mtiation of actions under
provisions of the Water (Prevention and Control of Pollution) Act, 1974 against your unit without
lurther notice. Action taken report 1 this regard shall be submitted withm 7 days

For & on behall of
Guyanat Pollution Control Boar

(V D Rakhoha) C)/
l DIE T oer
o Legronal Officer Q
1.1Thc Member Sceretary (Kind atiention- Unit 11cad Ankleshwar), GPCB, Paryavaran Bhavan
SQctor IQ A, G'fmdhmagaf.... For your kind information please. | .
2 The Chicef Of{lccr, Notified Area Authority Ankleshwar. ... For your kind information and
neccssary action please. |
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List of Industrial units located in GIDC Ankleshwar

St 1D | Industyy Name Address
1. 15191 | Suril Pharma Formerly Hrishit Industries 7615/14
2. 14845 | A One Chemicals A-1 /4701-2
3. 14852 | A.S. Chemicals 9108/1
4. | 46742 | Aadhunik Indutrics A-1/7806
3 64796 | AAGAM LIFESCIENCE 6007/3
Aashray Chemo Pharma (Previously
6. 15549 | Randal Chemical Industries) 6602
7. 15406 | Aavkar Drugs Pvt. Ltd. 3708
8. 84250 | AAVSAR ENTERPRISE A2-4906/7
9. 14857 | Abad Chemicals 4774-4775
10. | 14861 | Abhay Trading Co. C-1B-1719
11, | 33684 { Abhilasha Pharma Pvt Lid 1,40,81,409
12. | 87136 [ ACCURATE METAL PRODUCT 5143/A
13. | 32336 | Acquire Chemicals 7901/D
14. | 82782 | Acquire Pharmaceuticals 7901/A, 7901/B, 7901/C/3
15. | 23480 | Acqurate Engitech Limited 147/148
16. | 14865 | Adarsh Dye Chem C-1/2523
- 17. | 48022 | Add Chem International C/1B/7126
18. | 79783 | ADITI ENTERPRISE C1-1031/B
19. | 90223 | ADMIRE PETRO CHEM 7314/1
20. | 14867 | Advaitya Dye Chem 4785-86
21. | 14868 | Advance Dye Chem Industries A2/2214
22 | 31771 | Advance Dye-Stuff Industries 9104/1
23. | 76985 | ADVANCE PACKAGING SERVICES C-1/B 7122
24. | 14869 | Advance Paints Pvt. Ltd. 3202/A
25. | 35043 | Aegis Intermediates 7905/D
Agro Pack (Unit V) (Previously Lenox '
26. | 14278 | India Pvt Lid) 905
5041, 5042, 5043. 5048, 5049 &
27. | 46335 | AgroPack (Unit Vii) 5550
28. | 58827 | Agrolifes Chemicals India 2900/67
Ahepra Health care Ltd (Old name Crystal
28. | 15035 | Solvents Pvt. Ltd) 3,80,93,81,03.811
30, | 94205 | AHMEDABAD AGRO CHEMICALS 724
31. | 31721 | Akrati Chemicals 5163
32. | 14877 | Akruti Industries C1B/2010
33. | 14878 | Akshar Associates C1B/3902
34. | 14879 | Akshar Fabrics Pvt. Lid 306
35. | 34813 | Akshar Industries 4612/A
36. | 14881 | Akshay Chemicals 5905/1 &2
37. | 48425 | Alex Life Science A-1/7808
38. [ 14886 | ALEX PHARMACHEM PVT LTD 9109/4 & 5
39, | 14887 | Alkem Laboratories 289-290
40, | 15365 | Alkoxide Fine Chem Pwvi. Ltd. 129, B2,
41. | 14890 | Allied Chemicals Al-7309
42. | 14981 | ALPHARD PHARMA 433,
43 14894 | Amal Ltd. 136/137
44, | 84059 | Amal Speciality Chemicals Limited 136-137
45. | 14895 | Amar Chemical Industries C-1/B, 6830
46. | 83327 | AMAR PLASTICS C-1/B,11002/1
47. | 14901 | Ambica Metalic Chemicals 6408
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48. | 14902 | Ambica Chemicals 702/3
49. | 14903 | Ambica Chemicals Industries 7414
50. [ 15144 | Ami Organics Ltd.. 127/1
51. | 14904 | Amijal Chemicals 313/34.5
52. | 14906 | Amit Associates Y 313/1& 2 = =
53. | 14907 | Amita Chemical Industries 4784 -
54. [ 66575 | Amita Chemical Industries 4782
55. 14909 | Amsal Chem Pvt, Ltd., A~1/401-403
56. | 42545 | Amul Agro Chem 2808/A/1, 2808/A/2 _
57. | 14910 | Anadi Krishna Colours 91132 =
58. | 35522 | ANBR ELIXIR Pvt. Ltd. 10008/3 .
59. | 88654 | ANBR Elixir Pvt, Ltd. 5145
60. [ 69799 | ANDERSON Chemicals TOIP/711IP
61. | 31661 | Anita Synthetics 3302/B —_—
62. | 13164 | Anjali Industries 5186 i
63. | 12230 | Anju Life Science _ 6007 )
ANKLESHWAR AMMONIA SUPPLY
64. 114917 | PVTLTD 6508
65. | 49509 | Ankleshwar Eco Energy Limited 302 5
Ankleshwar Research & Analytical ———
66. | 37804 | Infrastructure Limited (Arail) 1501 )
67. | 29483 | Ankleshwar Rubber Works C1B-1023/2, C1B-1024, C1B-1025
68. | 14921 | Ankur Industries C1/3913 _
69. | 14922 | Ankur Electroplating Industries - C-1-B-3909
70. | 14923 | Anmol Chemicals (Gujarat) Pvt Ltd A-2/4006
71. | 14236 | Annexy Chemopharma Industries 5905/7
72. | 69331 | ANNEXY IMPEX 2900/113-407/2
73. | 65344 | Anwel Life Sciences Private Ltd 5118
74. | 14927 | Apex Healthcare Ltd \Apex Laboratories | 4710
75. | 44388 | Apex Pharma Chem 7904/F
76. | 15056 | ARCHROMA INDIA PVT LTD 6216
77. | 17405 | Arihant Chemicals Industries 5144
78. | 84713 | Arika Chemo Pharma 307,308 TO 311/13
79. | 88240 | ARKIL CHEM PRIVATE LIMITED 7509
80. {51129 | ARROW GREENTECH LIMITED 5311
81. | 51130 | Arrow Greentech Limited 5310
82. | 14929 | Arty Constrachem Industries C1B-3417
83. | 87919 | ASHOK AGRO SCIENCE (INDIA) K-1-7705-7
84. | 87953 | Ashray Enterprise 5068
85. | 14937 | Asian Paints Lid. 2602
86. | 45252 | Asiatic Green Agrico Pvt. Limited 5054, 5055 & 5056
87 14939 | Astik Dyestuff Pvt Ltd T07/B&C
88. | 33645 | Atharva Enterprise J-5231
89. | 14942 | Atul Lid., 297
AUKEA LIFE SCIENCES PRIVATE -
90. | 80218 | LIMITED 704 -2
91. | 15591 [ AUMGEN PHARMA LLP T415
92. | 14946 | Avdhoot Chemicals 4801/A-14
93. | 14947 | Avdhoot Pigments Pvt. Ltd, 6213
94. | 71447 | AVINASH INDUSTRIES 2900/3
95. | 31763 | Avon Appliances 169/170
96. | 23173 | Awishkar Chemicals Industries 6101/3
Axis Pharma Chem (Old name Zyma
97. | 29350 | Laboratories Lid.) C-1/3916
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98. | 75906 | AXON NONWOVEN 4314/A
99, | 85948 | Ayush Healthcare 6211R
100. | 14953 | B.M. Pharma 4507
101. | 14957 | Bakul Pharma Pvt. Lid.. 6202
102. | 68784 | Balaji Industries 246
103. | 42365 | Balaji Metal 5227
104. | 87120 | BALDEV ENTERPRISE 3002/B/1
105. | 28749 | Balmukund Chemicals 4765
106. | 26177 | Basic Pharma Life Science Pvt Ltd 146/B
107. | 14960 | Baich Tech Chemicals C1-3428
BBS E-RECYCLING &
108, | 89947 | MANAGEMENT 2900/144
Bectochem Consultants & Engineers Pyt
109. | 39500 | Ltd. (Unit-2) 623/3
Bectochem Consultants and Engineers P
110. | 33518 | Ltd (Formally Aahan Engineers P Ltd) 4906/15-16 & 20-21
111. | 14963 | Bectochem Organics A-1/3815
' 9701-16, 9801-28,9901-28,9601-
04,10001-10008, G-7&8,7924-27,
112, | 14983 | BEIL INFRASTRUCTURE LIMITED 9401-9412,9501-9506,7905 E 1o H
BETA POLY PLAST PRIVATE
113. | 73006 | LIMITED 179
114. | 34173 | Bgp Healthcare Pyt Ltd 3707
115. | 14885 | BGP Innovatives 3604
116. | 71341 | BGP LABORTORIES PVT. LTD. 4802/B
117. 1 33483 | Bhagvati Chem Tech 6807
118. | 49447 | Bhagyalaxmi Engineering 502572
119 [ 15157 | Bharat Glass Tube Ltd 9208-9213
120. [ 82767 | BHARAT BARREL SUPPLIERS Al-162
121, { 22803 | Bharat Chemical Industries 7905-B & C
122. | 14955 | Bharat Crop Chemicals Pvt, Ltd. 3206/2
123. | 76212 | BHARAT INDUSTRIES 4707-A72
124. | 43557 | Bharat Ultimate Packaging Pvt. Limited 314 & 316/2
125. | 14985 | Bhavesh Dyes Industries 4776
126, | 15531 | Bhavya Pharma Chem 6217/4 & 5
127. | 60388 | BHUMI ELECTROCHEM L6219/4
Blitzkrieg Organics & Biochemicals
128. | 14990 | Industries 5067
129. | 14995 | Bonny Chemicals I-7016
130. | 83948 | Bright-O-Chem 3917
131, [ 94045 | BUCH CONSULTANCY PVTLTD 5601/2
132. | 15001 | Cab Chemicals 221-222
133. [ 15003 | Cadila Pharmaceuticals Ltd. 294
134, | 15481 | Cadila Pharmacuetical Ltd Unit-li 3203
| .135. | 15006 | Capricorn Coatings & Colours 7313
136 | 15007 | Cardkem Pharma (P) Ltd 2301 - 2302
137. | 15009 | Chandan Chemicals J-3434
138. | 15770 | Chandan Industries 3423
139, | 15010 | Chem Pack Industries 7410, 11,12
140. | 35813 | Chem Star Crop Science 6106/A
141. | 79544 | Chemcrux Enterprises Ltd | 307,308 to 311/10
142. | 15011 | Chemcrux Enterprises Ltd., 4712-14
143, | 15012 [ Chemet Chemicals Pvt Lid 6215-6230-6231
144, | 15013 | Chemet Wets & Flows Pvt Ltd 129/C/2
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145, | 15018 | Chemox Chemopharma Industries 3704/B

146. | 15558 | Chemox International 6605

147, | 14889 | Chevron Pharma Pvt. Limited 6503

148. | 15022 | Chirag Packaging 28472

149. | 15023 | Chiron Behring Vaccines Pvt. Ltd., | 3501/1, 3502

150. | 15025 | Clean Chemical Industries 1502
Colochem India (Old name Boston

151. | 32693 | Laboratories) Cl1-4766

152. | 15028 | Colochem Indusiries C-1/B-7002

153. | 32581 | Colours India c-1/7012
Coromandel International Limited

154. | 15092 | (Formerly Coromandel Fertiliser Limited) | 3204

155. | 15029 | Cosmos Textile Mills P. Ltd., 312/1
COVESTRO (INDIA) PRIVATE

156. | 44208 | LIMITED . 3501-3515, 6301-6313/B2

157. | 15030 | Creative Enterprises 612

158, | 35637 | Crop Life Science Limited 5151

159. | 15031 | Crop Life Science Lid. 5165

160. | 15032 | Crown Packers 9109/2
D.N.Chemiecals( Formerly Daxaben N.

161. | 14831 | Vithlani) 6007

162. | 15041 | Damani Dyestuff Ltd., A2/174-176

163. | 47367 | Daron Engineering Pvt Ltd 1011

164. | 92268 | Darshan Health Care Private Limited 3705
Darshan Healthcare (Old Name: Adarsh

165. | 17380 | Dyechem Pharma Unit II) 3621

166. | 17388 | Darshan Pharmachem 3609

167. | 15625 | Daxesh Petrochem Pvt. Ltd. 4715 & 4716

168. | 32167 | Dayaram Healthcare A-1/4906/17

169. | 90089 | Deca Healthcare 42813

170. | 14961 | Deccan Fine Chemicals (India) Pvt, Ltd. 3501-15, 6301-6313 / Bl

171. | 89679 | Decent Dye Chem 5904

172, | 15043 | Deep Chem 6414

173. | 859692 | Deep Enterprise 9915-9916

174. | 88707 | Deep Enterprises 9917

175. | 15045 | Deep Pharma Chem Pvt. Lid., 1102/1/A
DEEPMOULESH INDUSTRIES

176. | 22264 | PVTLTD Al1-4106

177, | 23487 | Deev Organics Cl1-3427

178. | 76592 | Deeya Panel Products Pvt Litd 6108, 6109

179. | 15046 | Delite Paints 4516

180. | 15047 | Delux Chemical Industries 502/10

181, | 32798 | DETOX INDIA PRIVATE LIMITED 7921-22-23

182. | 15489 | DEVAM ALUM INDUSTRIES C-1/B/423

183. | 15049 | Devanshi Dyestuff 141712 F
Devu and sons LLP (old name: R3

184, | 85962 | Solution) 7520

185, | 3947| | Dexter Biochem Pvt. Ltd. Al-5302,5303

186. | 15051 | Dhanlaxmi Chemicals C-1/4761

187. | 24013 { Dhanlaxmi Chemicals (Unit-2) 4801/A/9

188. | 15464 | Dhanrich Fine Chem 5901/1

189. { 53590 | Dholaria Organics 6207

190. | 15059 | Dipen Industries 1702,-1706/10

191. | 15060 | Dolphin Chem 6506
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192. | 15354 | DORMER TOOLS INDIA PVT. LTD 903/904
R. Survey No. 291/1, Plot No.
193. | 40689 | DORMER TOOLS INDIA PVT. LTD A/328-329
194. | 74389 | DORMER TOOLS INDIA PVT. LTD A2/4110 & A1-4103
195. | 15063 | Durga Chemicals Industries 6801
196. | 15066 | Dynemic Products Ltd. (Unit-1i) 3709/6, 3710/1&3
197. | 15067 | Dynemic Products L., 6401,6402,6415,6416,6400,6400/1
198, | 29688 | Dystar India Private Limited 3002
199. | 15068 | E.S. Patanwala (P) Lid. 4906/14/A-1
200. | 15070 | Efflux Industries C-1/435
201. | 15071 | Efkam Organics 4801/A/10&11
EGNUS EWASTE SOLUTIONS
202. | 86397 | PRIVATE LIMITED Survey No. 31
203. | 15072 | Elam Pharma Pyt Lid 3709-4
204. | 15617 | Elantas Beck India Ltd. 1&122
205. | 29303 | Elegant Colours C-1/436
206. | 15580 | Element Chemi Link Pvt. Ltd. 1811-1814
207. | 15073 | Element Chemilink Pvt Lid C-1/5504
208, | 15654 | Element Chemilink Pvt Ltd (Unit -11) 313/7&8
209. | 70418 | EMPIRE INDUSTRIES 5134
210. | 15074 | Eaviro Technology Ltd. (Cetp of Etl) 2413-14
211. | 73046 | Envision Pharmasynth C-1/6227
212. | 15077 | Eon Aromatics C-1B/2514
213. | 88968 | Erotect Industries 2900/114
214. | 15086 | Ewac Alloys Ltd. 7917
215. | 88919 | EXCEL PHARMA CHEM 7904/D
216. | 46135 | Farbe Firma Pvt. Ltd. 1508
Feather Colour Industries (Previously
217. | 15818 | Trinidhi Chemicals) 3456
218, | 15090 | Ferguson Chemicals 62172&3
219. | 47555 | FINOR PIPLA) CHEMICALS LIMITED | 328, 329/E
220. | 15094 | Finor Piplej Chemicals Ltd 714
221. | 15095 | Finornic Chemicals (I) Pvt. Ltd., 6234
222. | 15096 | Fivebros Forgings Pvt. Lid. 145/A
223. | 31707 | Florence Industries 10006/B
224. | 92683 | FOODTECH CORPORATION 2502/2
225. | 15099 | Fosroc Chemicals (India) Pvt, Ltd. 6203/4
FUTURETECH ENVIRONMENT
226, | 66768 | CONSORTIUM PVTLTD 2900-2900/93,
227, | 71692 | Galaxy Chemi Science 10008/2
228. | 60738 | GALAXY CHEMICAL INDUSTRIES 1410/C
229. | 15105 | Galaxy Dye Stuff Industries 1101/2
Galaxy Life Science (Old Name:Parina
230. | 28241 | Laboratories P. Ltd) 6104/13/A2
231. | 15107 | Galpha Laboratories Pvt. Ltd.. Al/6104/3
232. | 93218 | GANESH INDUSTRIES 2900/11
233. | 15109 | Ganga Rasayanies (P) Ld 141/2C
234. | 32217 | Gayatri Chemsynth Pvt Ltd All1404
235, | 15379 Gayatri Enterprise 3408
236. | 15115 | Geeta Chemicals 4906/8B, C, D
237. | 75596 | Geeta Ply Pack Industries 85/1
238. | 15116 | Ghanshyam Chemicals 7401
239. | 74669 | GIRNARI MOULDERS 5304
240, | 15119 | GLENMARK LIFE SCIENCES LIMITED

3102/C to 3109/A & 3103
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241. | 15120 | Glindia Chemicals 4801/A/12
242, | 77677 | Glyphis By Product Private Limited 5002/2
243, | 48759 | Godwish Chemicals C-1,4768
244, | 49269 | GOKLESH LIFESCIENCES 9112/1,2,3
245. | 43829 | Golden Finechem Pvt. Lid. | 4801/A/16
246. | 15124 | Goldstar Chemicals P Ltd 5902
247. | 82386 | GOLF INKS PVT. LTD, 3002-B/17
248. | 30889 | Good Earth Synthetics Ltd. 3617/B
249. | 15125 | Gopal Chemicals 4521
250. | 38791 | Grace Paper Industries Pvt. Limited 4
251. | 75705 | GRAVURE PACKAGING PRODUCTS 307, 308 To 311/20
252. | 63450 | Green Crop Chemicals Industries C-17128
GREEN CROP CHEMICALS
253. | 70986 | INDUSTRIES 712/A.713
254. | 90928 | GREENTECH INDUSTRIES 7912 to 15/3
* | GRP Limited (Previously Gujarat Reclaim
255. | 15148 | & Rubber Products Ltd.) 8
256 | 26100 | Gujarat Barrels 113,14,15
257. | 11029 | Gujarat Glycos Pvt Ltd 7503
258. | 15141 | Gujarat Insecticides Limited 805/806
259. 139501 | Gujarat Polymold Corporation 11001/3 & 11002/3
260. | 47933 | Gujarat Shalimar Hotels Pvt Ltd C/7
261. | 56341 | Gurawe Colours 2900/149
262. | 88334 | H R Chemitech Venture 42812
263. | 87829 [ H R Chemitech Venture C1B-425-426
H. A. CONSTRUCTIONS PRIVATE
264. | 88073 | LIMITED C4/2.& CA4/3
| 265. | 15156 | Haguite Chemicals 155/C/IA/2
266. | 39150 | Hari-Om Industries J/7818
267. | 72215 | Harihar Pharma Chem Private Limited 5716
268. | 15163 | Hariom Industries 7519-B/4/204
269. | 15164 | Harish Chemical Engineering Enterpries 3903-C1B
270. | 15166 | Harpal Dye Chem Industries 735
271. | 15167 | Harsh Pharma Lab 6610
272. | 15169 | Harsheel Enterprises 7303
273. | 90399 | HARSHIL ENTERPRISES 7303/1
Havishe Color Science (Old Name:
274. | 56103 | Lenova Color Science) 3002/B/2/A
275. | 15170 | Heavy Metal & Tubes 2402/1, A-1
276. | 86297 | HEER ENTERPRISE 5250
277. | 15171 | Hem - Deep Organics Pvt, Ltd., 3801/2
278. | 15172 | Hema Pharmaceuticals Pvt. Ltd. 6201/A
279. | 31905 | Hemal Impex C-1/B-7812
3207/8,3207/A,3208/1,3208/2 and
280. | 15173 | Hemani Industries Ltd 3202/A/1
Heubach Colors P. Ltd Unit-11 (Old name:
281 15083 | Eusa Pigments Pvt Litd.) A-406, 444-446
HEUBACH COLOUR PVT. LTD (UNIT
282. | 15082 | 1il) 6105-6107-6111
283. | 15175 | Heubach Colour Pvt. Lid.. 9002-10
284. | 15179 | Hindustan Bakelite Company J-3436
285. | 15181 | HMP MINERALS PVT. LTD. 2203
286. | 39155 | Holyland Corporation 3302/D
287. | 15193 | ICPA. Health Products Limited

286, 287,288
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288. | 15197 | Inco Colours India Pvi. Ltd Al6114, 6115/2
289, | 15206 | Industrial Solvents & Chemicals Pvt. Ltd. | 7906-7909
290. t 15256 | Innovative Lifescience 910772
INTAS PHARMACEUTICALS LIMITED
291. | 15578 | (Old Name Rpg Life Science Lid.). 2702/A
292. | 15207 | Integral Chemical Factory C-1/6226
293. | 90680 | INTERPLASTICA PRIVATE LIMITED | 330A, 330B & 330C
294. | 75497 | INTERPLASTICA PVT. LTD. 1103, 1104
295. | 15208 | lon Exchange (india) Ltd., 5811-13
IPCA Laboratories Limited (Previously
296. | 15811 | Tonira Pharma Lid.) 4722,4723,4731
297. | 75499 | ITALIA INCORPORATION CIB 7810
298. | 15214 | lvinn C1B/2512/B
299, | 25320 | J P Industries 4309
300. | 68576 | J. M. INDUSTRIES 4502
J.B. Chemicals & Pharmaceuticals Ltd., U-
301. | 15251 | ! 128/1
J.B, Chemicals & Pharmaceuticals Ltd.,
302. [ 15216 | (Unit-li) 128/1/1
303. | 15217 | 1.D. Corporation 5222
304. | 52231 | J.M.Chemicals 4315/1,P.B NO t No. 183
305, | 28491 | J.P Machinery C1-B2019
306. | 15220 | J.5. Chemicals 4801/A/8
307. | 23049 | J.8, Industries 1517
308. | 15222 | Jackson Chemical Industries 502/4,5,6
309. | 15226 | Jalaram Box Makers Pvt. Ltd., 84/2
310. [ 15227 | Jalaram Craft Enterprises Pvt. Ltd 83/1
311. | 15229 | Jalaram Wood Processors 83/2
312. | 10079 | Jamuna Plastic Industries 5403
313. | 15230 | Jarad Chemicals 416
314. | 26167 | Jay Agro Industries 58035
315. | 15357 | Jay Chloride J-7017
316. | 15233 | Jay Colours 285/2
317. | 15235 | Jay Ganesh Chemicals 5733
318. | 30743 | Jay Jalaram Enterpries 1/2402/02,A-1/2403/1
319. | 27042 | Jay Jalaram Gujarat Saw Mill 106/A
320. | 15239 | Jay Khodiyar Chemicals C1B/2513
32]. [ 78024 | JAY LIFESCIENCES LLP 5184-5185
322. | 15243 | Jay Overseas A-2/4002
323, | 15244 | Jay Process 5732
324. | 92608 | jayant Al-1016/1017
Jaychem Industries (Old Name Jay
325. | 15247 | Yogeshwar Chemical Industries) 6713
Jaydev Chem Industries (Previously
326. | 15154 | Gunatit Chemical Industries) 50219
Jayshree Aromatics Pvt. Ltd(Formerly
327 | 14888 | Allana Pharma Chem Ltd.,) 47034704, 4705/1/2/3/14
Jayshree Industries (Old Name: Acme
328. | 55755 | Petrochem Pvt Limited) 3812
329. | 82522 | JBOLEO CHEM 2900/101
330. | 15253 | Jigar Industries 3709/5,3710/2/A
331. | 15254 | Jinesh Industries 4728
332. | 25783 | Jrd Chem Industries C/1/B-3413
SURVEY NO. 195, SUB PLOT
333. | 90400 | K M SHAH AND SONS NO. I/10
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334. | 15257 | K Patel Dye Chem Industries P.Ltd. 156A-B & 157, 157/1/A
335. | 11063 | K. 1. Chemicals 1000%/5

336. | 42197 | K. K. Textiles (Unit 1) 5063

337. | 42196 | K. K. Textiles (Unit 2) 5904/2 & 5905/4
338. | 50153 | K. P, Chemicals 10009/4

339. | 15258 | K.A. Malle Pharmaceuticals Ltd., 6005

340. | 15260 | K.C. Laboratories L/6224

K.D. Chemicals Pvt, Ltd. (Old Name:

341. | 38804 | Riddhi Pharma (Unit 3)) 6120/2

342. | 15262 | K.Patel Chemo Pharma P.Ltd. 150 to 155
343. | 82401 | KAD Pharmaceutica 6101/B

344 | 42195 | Kailash Textiles 5064

345. | 65081 | KAMDHENU SPECIALITY 9907

346. | 34371 | Kanaiya Enterprise 10009/1

347. | 15271 | Kangaroo Industries : 1,80,61,807
348. | 15273 | Kanoria Chemicals Industries Ltd. 3407

349. | 13368 | Kasa Colourchem 7517

350. | 85211 | Kashma Agro Industries Al1-3618

351. [ 31762 | Kasturi Polymers & Pigments 45/7

352. | 15277 | Kenny Pharma P, 1Ltd., 6902 & 3

353. | 30243 | Kenoor Organics Pvt. Limited 5006

354. | 34070 | Kesar Motels Pvt Ltd C-4/6

355. | 15279 | Keval Dye Chem 7606

356. | 15280 | Kevee Chemicals 6718

357. | 15281 | Keyur Corporation 440/C/1

358. | 15282 | Khatu Shree Chem 6501

359. | 60956 | KHWAHISH HEALTH CARE 7504

360. | 34845 | Kinjal Chemiclas Pvt Ltd 5038
' 361. | 15284 | Kiran Chemicals 5721

362. | 15285 | Kohinoor Chemicals C-1/7014, &C1B-7006
363. | 15286 | Kohinoor Colours Pvi. Ltd., 7204/7205
364, | 15155 | KOHINOOR ORGANICS PVT LTD 7201, 7212-13
365. | 73028 | Komal Industries 6116/A

366. | 15288 | Kpl International 1td 5803

367. { 15289 | Krima Sil (P) Ltd., 3613

Krish Chemicals (Previously Beacon

368, | 14962 | Laboratories Pvt. Ltd.) 6615

369. | 15290 | Krishi Crop Pvt. Ltd., 7/1,2.3

370. | 15291 | Krishna Chemical 6911

371. | 14834 | Krishna Chemicals 6726

372. | 10374 | Krishna Industries 5208

373. | 33399 | Krishna Industries 5722

374. | 81433 | KRISHNA INDUSTRIES 5004/1/A
375. | 15295 | Krupalu Dyes Stuff Industries J-7018

376. | 44463 | Labdhi Petro Chem 7911

377. | 13163 | Lakshmi Chemical Industries 5159

378. | 15299 | Laxmi Chemicals 6006-1

379. | 44326 | LAXMI HEALTHCARE 6120/1

380. | 81778 | Legro Overseas Private Limited A/1-3814
381. | 15300 | Leo Tex Industries /1917

382. | 81919 | Lorenz Pharma 267

383. | 15305 | Lupin Limited 9,123,123/1,124,125
384. | 15307 | Lyka Labs Limited 4801/B & 4802/A
385. | 15308 | M Chem Corporation 6409
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386. | 56328 | M N Industries 5009/3
387. | 86125 | M. G. Chemicals 1502/1
388. | 15311 | M.G. Chemicals 1502/1
389. | 13603 | M.R. Enterprise 502/21
M/s AIMS CHEM AND INK (OLD: Hail
390. | 29312 | Ink) CI1B/1514
391. | 15764 | M/S BALAJI METAL A-1/168
392, | 15008 | M/s Ferric Alum Industries 280771
393, | 14928 | M/s Jupiter Colours 6705
M/s Kohinoor Chemo Pharma (Formally
394. | 15005 | Camex Ltd) 4720
M/s NINAY LIFESCIENCE (Old: Dhiraj
395, | 81121 | Can) 7901/A,7901/B,7901/C/1/1&2
396. | 15493 | M/s Resins & Plastics Ltd. 3605
397, | 83122 | M/s. Anil Synthetics : 285/3
398. | 85575 | M/s. Camorra Industries Pvt.Ltd. 624/2/1A1212
M/s. DANOPHARM CHEMICALS PVT.
LTD (Old Name: Dano Pharma
399. | 15042 | Chemicals) C-1/7131
400. | 83722 | M/s. Deep Chem 6007/4
401. | 75635 | M/s. Envocomp Bioplast 2900/111
402. | 87334 | M/s. Enzosynth Pvt. Ltd, 7518
403. | 89011 | M/s. Global International 8006/3
404. | 86911 | M/s. Meet Enterprise 2900/95
405. | 75072 | M/s. Optics Speciality Chemicals [ 303/B
M/s. SHREE RAM INTERNATIONAL
406. | 15377 | (Old: Narmada Fabrics Pvt. Ltd.) Al-419, 420
407. | 91143 | M/s. Shri Navkar Blowpack Pvt. Ltd. 120-121/11 & 12
408. | 60877 | M/s. TVISHA IMPEX 501/B
409. | 86253 | M/S. VIKAS ENTERPRISE (UNIT - 1) 149/36
M/s. ZYDUS LIFESCIENCES LTD. (Old-
410. | 25373 | Cadila Healthcare Ltd. Unit-IT 5/1/B, 5/2,511-A
M/s. ZYDUS LIFESCIENCES LTD. (Old:
411. | 15002 | Cadila Healthcare Ltd., 291
M/s.BENTEC ORGANOCLAYS PVT.
412. | 65681 | LTD 6007/2
413. | 64370 | M/s.Treasure Molders 612
414, | 49178 | M\s. Vishal Organics 7903/A, B, C & 7902/A
415. | 57806 | M\s. Ketix Chemicals 501/K
416. | 81394 | MAA ENTERPRISE 2900/78
417. | 14993 | MACSON PRODUCTS (UNIT-2) 6006/2B
418. | 26651 | Madhav Chemicals 3450/B
419. | 14702 | Madhav Corporation 7521/2
MADHAYV ENTERPRISE (Old name;
420. | 29265 | Madhuchem Industries) C1B/4737
421. | 15318 | Mag Ferro Products 6804
422. | 15319 | Mahadev Industries 1505
423. | 48354 | Mahavir Laboratories 3702
424. | 15324 | Mahendra Dyes & Chemicals 6828
425. | 31743 | Mahesh Industries C-1,4767
426. | 37962 | Maitry Nano Industries J-7828/4 & 5
427. | 15328 | Makson Fine Chem Pvt Ltd 327
428. | 33626 | Malhar Industries 9107/3
429, | 15330 | Mamta Chemicals 6704
430. | 69454 | MANGALMURTI CHEMICAL

2900/97
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32813 | Manglam Chemicals 05-01-4705
432, | 15333 | Manish Industries 3921
433, | 15335 | Markand Enterprises CiB-5507
MARUTI BLOW TECH PRIVATE
434. | 90000 | LIMITED C1-4727/1 & C1-4727/2
435, | 15338 | Maruti Colours 1805
436. | 90100 | MARUTI ENTERPRISE 4511
437. | 47965 | Maruti Industries 4801/A/1
438. | 91224 | Maruti Industries 2900/12
439, | 32411 | Maruti Industries 4108/A
440. | 89942 | Maruti Refractories 2900/41
441. | 83269 | MARVELLOUS BIO FERTILIZERS 172
442. | 15339 | Mastercote Industries 313/16/7
443. | 94824 | MATESHWARI CHEMICALS 2900/55
444, | 15340 |-Matru Chemicals 69061
445. | 20886 | Mauni Nifrochem 6604
446. | 32378 | Mayur Associates 01-02-4705
447. | 32096 | Mayur Colout and Chemicals 5148
448. | 15341 | Mayur Dye Chem 02-02-4705
449, | 31745 | Meclin Chemicals 3302
450. | 47090 | Medicare Industries 4734
5001/B, 5027, 5030-34 & 5037,
451. | 14835 | Meghmani Organics Ltd., 4707/B & P
452. | 15345 | Mehul Dye Chem Industries 1803
453, | 31592 | Meridian Chem Bond Limited 5906/4
454, | 15347 | Meridian Chem Bond Ltd. 3209
455. | 15348 | Meridian Chem Bond Litd. 3206/A-1
456. | 28482 | Merit Chemicals 6725
457. | 95178 | Microtech 120, 121/8-120, 121/8
458. | 87504 | MICROTECH INDIA 120, 121/8,
459. | 54451 | Microtech(India) 5046
460. | 31106 | Milan Chemicals 4801/A/7
461. | 15350 | Mili Industries 1817
| 462. | 15351 | Minol Acid & Chemicals Pvt. Lid., 5904-1
463. | 82816 | MIPRA CHEMICALS 307 TO 311/44
464. | 15356 | Mittolia Chemicals 113/1
465. | 65733 | MJ FINE CHEM 9109/6
466. | 15358 | Modheshwari Chemicals A-1/1511
467. | 15871 | Modheshwari Chemtech 1510
468. | 15359 | Mohan Polyfab Pvt, Lid., 6509, 6510
469. | 33720 | Monal Colour Chem Pvt, Ltd. 4805
470. | 31649 | Movie Coats: 5003/3
471. | 85051 | MR INDUSTRIES 624-2B-B & C/2
472, | 15287 | Ms Darshan Industries 1802
473. | 83739 | MS SHUBH LIFE CARE C1-6228
474. | 47472 | Ms. Laurel Life Science | 6507
2900/46,2900/47,2900/162.2900/16
3,2900/164,2900/165,2900/166.290
475. | 81769 | MUBY CHEM PRIVATE LIMITED 0/167
476. | 15361 | Mugat Dye Chem 1923
477. | 15362 | Mukti Chemical Industries 718, 719/G
478, | 91878 | Mullackal Polymers Private Limited 902
479. | 84477 | Mullackal Polymers Pvt.Ltd. 701/P and 711/P
480. | 87830 | Nahar Industries

3704/A
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481. | 42092 | Nakoda Products C-1-B, 6831
482. | 29133 | Nandosoal Industries 4806/4807
483. | 36156 | Narayan Industries 6110/1/C
484. | 26102 | Narayan Organics Pvt Ltd 1107/1 & 2
485. | 15615 | Narayan Organics Pvt Ltd (Unit IT) 1904
486. | 15371 | Narendra Textile Pvt. Ltd 141/2
487. | 15374 | Narmada Chemicals A2-2212
488. | 39746 | Narmada Valley Rubbers Pyt.Ltd, L-1040/9, C1B 1040 & 1041
489, | 15382 | Narusa Industries 6724
490. | 15383 | National Card Boid Mill 140/2-B2
491. | 15385 | Navadia Clarify 5706/1
492. | 15386 | Navadia Fine Chem 1309 & A2-1303
493. | 15387 | Navadia Plast 5706/2 & 5707
494. | 14893 | Navadia Refines C1B-1308, A2-1304
495, | 15388 | Navdeep Chemicals P. Ltd., 1105
496. | 15389 | Naydeep Chemicals Pvt Lid (429, 430) 427 11-2,429.,430
497. | 15390 | Navdeep Chemicals Pvt. Ltd., C1-409/10-11
498. | 15391 | Navdurga Dyes & Chemicals | CIB/414
499. | 15392 | Navin Pharma Chem 7404
500. | 15393 | Navjeevan -O-Chem S903/A
501. | 15394 | Navjivan Chemicals C-1-6821 & 6822
502. | 34431 | Navjivan Chemicals Ci1B/3411
NAVIIVAN ORGANICS PRIVATE
503. | 71872 | LIMITED 5160
504. | 51128 | Navjivan Polyfab Pvt. Ltd. 1010
505. | 60804 | NAVNEET PRODUCTS 5905/8
506. | 15396 | Neel Pigments Pyt Ltd 3442
507. | 15218 | Neerasruti Chemicals (New) 313/16/4
508. | 15398 | Nepel Chemicals C1/4763/64
509. | 14871 | NEPTUNE INDUSTRIES A-1/6104/1&2
510. | 15401 | New Chem Industries 4721
New Shree Laxmi Enterprise (Old Shree
511, | 32311 | Jagdish Enterprise) 5252
512. | 33971 | Nigam Industries 5,05,95,061
513. | 15704 Nigam Industries (Unit [1) A-1/448
914. | 32684 | Nigam Pharmachem Industries 3061
315. [ 79292 | Nikunj Industries J-7819
516. | 15410 j Nilkanth Dyestuff Industries C/1-6820,7115
317, | 87618 | NILKANTH FINE CHEM C1-5509
518. | 15411 | Nilkanth Organic P. Ltd. 158/1
Nilkanth Organics P. Ltd. Unit-Ii
519. | 15710 | (Formerly:Shubh Industries) 3806
520. | 15363 | Nilkanth Organics Pvt. Limited 158
521. | 78874 | Nilkanth Organics Pvt. Ltd. (Unit -I11) 14172/A
522. | 15412 | Nilkanth Refines C1/5508
523 | 15413 | Nimish Chemicals 07-02-4705
524, | 17402 [ Niranjan Chemicals 5142
525. | 58275 | NIRANJAN CORPORATION 5126/4
526. | 15019 | NIRANJAN LABORATORY 313/16/3
527. | 31629 | Niranjan Petro Chem. C1B/5230 & 5229
528. | 91742 | NIRANJAN PHARMA CHEM 428/5
529. | 15416 | Nivika Chemoi Pharma 1602
530. | 25201 | Norris Medicines Ltd 801/P
531, | 25203 | Norris Medicines Ltd 901/4&5
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532. | 94130 | NOVO PACK 132/A
533. | 15283 | Ocean Chemical Industries 6810
OHM SAI INDUSTRIES (old: Shree
534. | 27746 | Krishna Chemicals) C-1/B-2017
535. | 51627 | Om Masterbaiches 1704
536. | 15428 | Om Shanti Industries Cl1/2525
537. | 15429 | Om Shiv Dyes & Intermediates 6606
538, | 54662 | Omkar Chemicals 9103/2
539. | 65752 | OMKAR CHEMICALS 9103/2
540. | 87415 | ONYX INTERCHEM 10009/6
Orient Aroma Chemical Industries Pvt.
541, | 43828 | Lid. 317
ORLOV GREENTECH PRIVATE
542, | 90983 | LIMITED. C-1/1029
543. | 15595 | OSCAR PHARMA A-1/7304, 7305, 7313/4
544. | 89763 | OSHO COMPONENTS A-1/447
345. | 52677 | Oswal Udyog 8006
546, | 74866 | OZONE LIFE SCIENCE 8006/2
547. | 87832 | P.S Enterprise 4910
548. | 93627 | Packngosolution 596/7-P}-7
549. | 46662 | PALCHIN CHEMICALS 5236
550. | 85840 | Panache Metals Industries 4801/A-2
351. | 25352 | Panama Petrochem Limited 3303
552. | 15458 | Panchmahal Dyestuff Industries 736
Param Pharmaceuticals (Old Name Gujarat
553. | 31730 | Reactive Chemical Privaie Limited) 6001
554, | 34253 | Paramount Polymer Products 728
555. | 15466 | Parimal Industries 9109/3
556. | 15468 | Parishi Chemicals CIB 6917 & 6918
557. | 15469 | Parth Chemicals Industries 4928
558. | 15470 | Parth Industries 1100)/1 & 11001/2
559. | 14838 | Parth Industries C1B/7836
560. | 31674 | Patel Mineral Company 7903/A & B
PATKAR EXTRUSIONS PRIVATE
561, | 73816 | LIMITED 4202 & 4203
562. | 77005 | PBK CHEMO PHARMA 5003/4
563. | 71438 | PEARL CHEM 2900/118
564. | 30272 | Pearl Chemical Industries Cl B -3416
565. | 15476 | Perfect Chemicals 4801/A/15
566. | 15478 | Petroils Industries 6502
567. | 15606 | PHARMEX HEALTHCARE 6104/5
568. | 15483 | Pigment India C1/7013
569. | 45751 | Pitru Chemethics 5150, 7
570. | 15488 | Polestar Industries 616
571. | 47379 | Polymers & Transmission Products 428
572. | 15490 | Pooja Chemical Inds. 702/2
573. | 31705 | Poonam Processors Pvt, Lid All/164
Prabhat Life Science Pvt. Ltd. (Old Name:
PRAGNA CHEMICAL INDUSTRIES
574, | 76563 [ UNIT-2) 7311
375. | 80750 | PRAGNA CHEM TECH PVT. LTD. 707/D
376. | 15495 | Pragna Chemical Industries 2303/A
577. | 15496 | Pragna Dye Chem Pvt. Ltd 1210
578. | 81040 [ Prakash Chemicals International Pvt. Lid

50171
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579. | 78144 | Pramukh Industries 1520-1
580. | 15498 | Pranami Drugs Pvt. Ltd., 7209
581. | 14833 | PRASAD ENGINEERING 5717
307-308, TO 311, PAIKI SUB
582. | 84007 [ PRATAP SCRAP TRADERS PLOT NO. 62
583. | 15502 | Prayosha Healthcare Pvt. Ltd. 6209
584. | 26952 | Precious International 160
585. | 15504 | Precious Paper Products A-2/140-2
586. | 15506 | Preeten Heal(heare Pvt. Ltd., C=1/7103
587. | 15507 | Premier Chemical Industries C-1/B/2013
588. | 15509 | Premma Chemicals Industries 702/4r
589. | 29614 | Prime Corporation C-1-B-2014
590. | 43964 | Prince Chemicals 9111/3
Printtech Healthcare Pvt. Ltd. (Old Name:
591. | 89926 | Krishna Impex) 1920
592. | 26172 | Pro Active Pharma 2215
593. | 14941 | PROLIFE CHEMO PHARMA PVT.LTD | 5730
594. | 15516 | Prudence Pharma Chem 7407
595. | 15517 | Pure Chem Pvt, Ltd 4717
596. | 15518 | Purnima Chemical Industries Pvt.Ltd 5905/3
597. | 30081 | Qv Labs Pvt Ltd 4616
598. | 82273 | RM G PHARMACHEM 11005
599. | 76673 | R. R, CHEMICALS 4206/B
600. | 70131 | RAAHiI HEALTHCARE 5105
601. | 50213 | Radhe Agro Industries 4313
602. | 31981 | Radheshwar Rasayan A-2/4004
603. | 15534 | Raina Industries A2/6104/10
604. | 15539 | Rajesh Chemical Industries 1,81,81,81,91,820
605. | 15540 | Rajesh Pharmaceuticals C-11/3912
606. | 13389 | Rajshree Industries 7515
607. | 69734 | Rajyog Polytech Pvt. Lid. 5219, 5220 & 5221
608. | 15544 | Rallis India Ltd 3301
609, | 15545 | Rallis India Lid. 2808
610. | 15547 | Ramdev Chemcicals Industries 3441-B
611. | 15548 | Ramdev Chemical Industries Unit -2 3440,3443, J-3439
612. | 69729 | Rammam Agro industries Pvt. Ltd. 7830/2
613. | 15550 | Rang Krupa Enterprises 3454
614. | 15551 | Rang Sarjan Chemicals C1-B/407, 408
615. | 15552 | Rangodadhi Chemicals P. Ltd., 705
RANKE ATHARVA ENTERPRISE PVT
616. | 80328 | LTD 5157 & 5158
617. ] 15553 | Rapicut Carbides Ltd., 119
618. | 15554 | Rashdeep Chemicals 3451/B
Ratnamani Bio-Chemicals &
619. | 25372 | Pharmacetuticals Pvt. Ltd, 6,11,26,113
620. | 15555 | Ravi Chem Industries 7402
621. | 14839 | Ravi Chem Industries 7261727
622. | 15556 | Ravi Raj Chemicals C1B/7120, 7121,7119
RAVIRAJ CHEMIBORON PRIVATE
623. | 92696 | LIMITED 5905-1
624. | 10408 | Ree Atherva Life Science Pvt Ltd 5178
625. | 15560 | Ree Maan Rasayan 4772
626. | 15038 | Regal Remedies Ltd (Unit -1) C-1/6823
627. | 23607 Regal Remedies Jtd (Unit-11) 7406




161

628. | 15561 | Regoj Chemicals Industries 6702

629. | 15562 | Reine Chemicals Pyt. Lid., 5901

630. | 15563 | Reliance Chemicals 4794

631. | 15564 | Reliance Laboratories 702/1

632. | 15567 | Resins & Plastics Ltd., 3607

633. | 32998 | Ressol Chem 4615

634. | 52415 | Reunion Rubber Works Pvt. Lid. A-2/5702

635. | 15568 | Reva Chemicals 3920

636. | 15571 | Riddhi Pharma A2/2511

637. | 31717 | RISHABH INDUSTRIES 223
RISING POLYPACK PRIVATE

638. | 83859 | LIMITED C1-B7835

639. | 29582 | Rivson Pharma 21-Jan

640. | 15572 | Rocky Chemicals 4729
ROHRA CHEMICALS &
PHARMACEUTICALS PRIVATE

641. | 94448 | LIMTED 104-105/2-Survey No 104-105/2

642. | 15574 | Ronak Chemicals 4709/1

643, | 15575 | Ronak Corporation 2513A, C-1B

644. | 71839 | Ronak Tradelink Pvt, Ltd, 1706/5-6 & J/1713

645, | 15276 | Ronson Pigments Pvt.Ltd. 6006/1/D

646. | 24014 | Roxy Chemicals A2-3447

647. | 15653 | Roxy Chemicals (Unit-=I) C1B-6833

648. | 15577 | Rpg Life Science Ltd. 3102/A

649. | 85960 | RUDRA INDUSTRIES 707/A

650. | 31699 | Rukul Industries 1705/B&C

651. | 15579 | Rusan Pharma Ltd., 6406

652. | 46339 | Rushabh Enterprise 1506
Rushitoya Industries (Old name:

653. | 15160 | Harikrishna Industries) 3459

654, | 85113 | RUTAIN PHARMA CHEM 4308

| 655. | 71210 | S-Tech Life Science 4707/A/13

656. | 13528 | 8.B. Industries 5217

657. | 15346 | S.B.Chemo -O-Pharma CiB-2015

658. | 15585 | S.R.Chemicals 7516

659. | 30899 | S.S.Extractors 5112/4

660. | 15588 | Sabari Aromatics Pvt. Ltd 2303

661. | 15590 | Saffron Exim C1/B/7112

662. | 94717 | SAFFRON RMC A2/167

663. | 39483 | Sagar Plastic Industries. c-1-B/7114

664. | 10406 | Sagar Trading Company 717

665. | 15596 | Sahjanand Chemicals 725

666. | 15598 | Sahyog Chemical Industries C1B-7004-05

667 | 15600 | Sajjan India Limited | 6102-6103, 6117-6119, 5809-5810

668. | 93578 | SAJJAN INDIA LIMITED (UNIT-2) 5807-5808

669. | 15602 | Samip Chemicals Pyt. Ltd. 703, 704/1

670. | 72673 | samkin industries 614 614

671. | 64683 | SAMKIN INDUSTRIES UNIT-1 611

672. | 15604 | Samrat Pharmachem Ltd A2/3445/44

673. | 25334 | Sara Chemicals 3205/ B

674, | 60510 | SARGAM ENTERPRISE 5731

675. | 15608 | Sarita Chemicals ' 4780

676. | 32310 | Sarjak Pharma Chem 5137

677. | 42966 | Sarvava Agritek Pvt. Limited 132
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678. | 72017 | SARVOTTAM FERTILIZER 129/C/3

679. | 88076 | Satva Life Science 428/4
Satyam Chemical (Old Name: Indian

680. | 15202 Pigment Industries) C1-B/4741

681. | 15610 | Salyam Industries C-1/7110

682. | 15611 | Saurashtra Dye & Chemicals 6232
SAYAN GREENOCHEM PVT.LTD.

683. | 92704 | (UNIT - I1) 600113 & 4

684. | 15614 | Sayan Greenochem Pvt.Ltd. 6001/1&2

685. | 31753 | SAYONA CROP CARE (UNIT-1) B/155

686. | 26322 | SAYONA CROP CARE (UNIT-3) 5008

. SBS Colores And Chemiques Pvt. Ltd.

687. | 15511} | Unit 2 6403

688. | 39819 | Scientific Life Science 9113/3

689. | 15620 | Sejal Chem Tech Industries C-1/B/7118

690. | 60036 | SEMIENATE EXPORTS 1100373
SENSO AGROTECH PRIVATE

691. | 84838 | LIMITED J-7832
Shaili Pharma Chem (Previously: Poona

692. | 15491 | Agro lindustries Pvt. Ltd) A/2-6104/9

693. | 79788 | Shakti Agritech 4707/A/14

694. | 75325 | SHAKTI CORPORATION o 2900/43r

695. | 15622 | Shakti Insulated Wires Pvt. Ltd. 6242 A

696. | 75977 | SHAMROCK INDUSTRIES C1B-7107

697. | 15626 | Sharda Indsutries 6908, 6909

698. | 26937 | Shchem Corporation 4001/A-2

699. | 26152 | Shilpa Chemical Inds. 4777

700. | 15629 | Shipura Industries L/6219/3

701. | 13530 | Shiv Chemical Industries 9917

702. | 88640 | Shiv Chemtech Private Limited C1B-7001
Shiv Chemtech Pyt. Ltd (Old Name: Kruti

703. | 42755 | Chemicals) C-1/B 7001

704. | 15631 | Shiv Corporation 502/22

705. | 25367 | Shiv Shakti Chloride & Chemicals 5018

706. | 15632 | Shiv Silica Pvt. Ltd 6212

707. | 15634 | Shiva Dyestuff Pvt, Ltd 6104/A2-11

708. | 15635 | Shiva Pigments Pvt. Ltd 6104/8, 6104/7

709. | 15636 | Shivam Alum And Chemicals 7603
SHIVAM ALUMS & CHEMICALS (Old

710. [ 26161 | Name Vipul Pharma Chem) 4906/22

711. | 43178 | Shivam Cement Craft Company 322/A

712. | 14829 | Shivam Chemicals CIB, 7008

713, | 15638 | Shivam Organics 9106/1 &2

714. | 92722 | SHIVANI PLASTIC INDUSTRIES C1B-194

715. | 14840 | Shraddha Chemicals 6803

716. | 45430 | Shraddha Chemicals (Unit - 1i) 6802

717 | 84777 | SHRADDHA INDUSTRIES 5205

718. | 15643 | Shramik Chemicals 6904
Shree Ambe Colour Chem (Formally

719. | 15792 | Swastik Colour Chem) 729

720. | 15630 | Shree Avani Pharma J-1204

721. | 31756 | Shree Balaji Processors 450/A

722. | 90045 | Shree Chamunda Traders 1106-A

723. | 31385 | Shree Charbhuja Agro Fertilizer Co. 149

724, | 23824 | Shree Charbhuja Agro Fertilizer Company | 2808/A-1.2
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Shree Chemo Pharma Ankleshwar Plvt.

725. | 15649 | Lid. 313/13
' Shree Chemopharma Ankleshwar Pvt. Ltd.

726. | 70679 | (Unit-3) 313/10,11
Shree Chemopharma Ankleshwar Pvt. Ltd.

727. | 15867 | Unit-2 312, 323

728. | 15650 | Shree Colosperse Pvt. Lid., 6412

729. | 58826 | SHREE DATT AGRI TECH Cl1/5511

730. | 11259 | Shree Dutt Agrochem C1B/4746

731. | 53106 | Shree Enterprise 7314/4

732. | 15652 | Shree Ganesh Chemicals 6711

733. | 60689 | SHREE GANESH ENTERPRISE J-7825

734, | 68879 | Shree Ganesh Enterprises S146/A

Shree Ganesh Pigments Pvt. Limited (Old

735. 1.15616 | Name: SBS Organics Pvt. Ltd.) A-1/405

736. | 15656 | Shree Ganesh Remedies Lid 6,01,16,012
SHREE GANESH REMEDIES LTD

737. | 14933 | (UNIT-ID 6715r

738. [ 31598 | Shree Gumandev Processors P. Ltd. 706

739. | 15703 | Shree Hari Chemicals C1-B/2518

740. | 56309 | Shree Industries 10007/C

741. | 87296 | SHREE JALARAM CORPORATION 3002-B/11

742. | 72742 | SHREE KRISHNA FOUNDRY 7314

743. | 15665 | Shree Mahadev Intermediate 1509
Shree Mahakali Dyes and Chemicals

744. | 33022 | (Magnum Organics Pvt Ltd) Cl1/413

745. | 50048 | Shree Mahakali Industries 5404

746, | 54465 | Shree Mahakali Pharmachem 5106

747. | 35616 | Shree Mahakali Solchem 5004/3

748. | 31737 | Shree Mahakali Traders. 4927

749. | 15671 | Shree Ram Dye Chem Industries C-1-B 7007

750. | 15673 [ Shree Ram Chemicals C1-7009

751. | 33004 | Shree Ram Industries 5117

752. | 15677 | Shree Rang Chemicals 4801/A-5

753. | 15678 | Shree Rang Industrial Enterprises C-1/6826

754. | 15681 | Shree Saibaba Chemical Industries 370%5/3

755. | 83754 | SHREE SATYA SAI INDUSTRIES 7904/C

756. | 31035 | Shree Shraddha Chemicals Pvt Ltd 4809

757. | 15683 | Shree Shubh Chemicals 6603

758. | 92298 | Shree shyam enterprises 732-B/1

759. | 15685 | Shree Sulphamic Chemicals 4518

760. | 70765 | Shree Sulphurics Pvt Ltd. Unit 2 2801/A+B+C/2

761. | 15686 | Shree Sulphurics Pvt. Ltd, 2801/A

762, | 15688 | Shree Tripura Enterprise JN207

763. | 36684 | Shree Umiya Intermediates 5108

764. | 47554 | Shree Umiya Tradelink 150/A
Shree Vardayini Chemical Industries Pvt. |

765. | 15690 | Ltd. 3804 & 3803

766, | 15692 | Shreeji Chem 2210

767. | 15694 | Shreeji Dye Chem Industries C1/6827

768. | 87728 | SHREEJI ENTERPRISE 141/1/23 & 141/1/24

769, | 31634 | Shreeji Gas Company 328,329/t
Shreeji Pigment Formerly Shreeji Dyestuff

770. | 23489 | Pvt Ltd 5906/3A

771. | 15698 | Shreenath Chemical Industries

6817
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772. | 68874 | Shreenath Chemical Industries (Unit -II) 5902/1
773. | 55074 | Shreenathji Agro Pach 9912
Shreeneel Chemicals (Old Name: Pranav
774. | 15499 | Insulations) 281
775. | 15699 | Shreyas Chemicals 1801
776. | 15700 | Shri Ambica Organic Chemicals 6721
777. | 64871 | Shrinath Coating Industries 2900/110
778. | 38404 | Shrinath Industries 4933
779. | 63103 | SHUBH LIFE SCIENCE N 703/1
780. | 15713 | Shyam Chemical P Ltd 6004
781. | 15714 | Shyam Dye Chem CiB-6919
782. | 15715 | Shyam Enterprise C1/B, 1512
783. | 15796 | Siddharth Interchem Pvt Ltd (Unit 1) 2201-2202
784. | 15717 | Siddharth Interchem Pvt. Ltd., C1B-6915
785. | 15093 | SIDDHI CHEMICALS 3706/B
786. | 15718 | Siddhi Dyes & Chemicals | C-1B - 5406 & C-1B-5407
787. | 15720 | Siddhi Samrat Dye Chem Pwvt.Ltd. 6405
788. | 24017 | Sigma Chemopharma Pyt Ltd C-1B-4755 & 4756
789. | 15724 | Skau Chemicals 7405
790. | 15726 | Sky & Skylark Industrial Products 2513, 2512
791. | 42192 | Skylark Pharmaceuticals Pvt. Limited 7910
792. | 32037 | Smit Enterprise 5152
793. | 15727 | Snehal Dyes Industries C-1/6819
794, | 41078 | Snehal Impext Pvt. Limited (Unit-I) 1108
795. | 15731 | Sodar Industries 1503
796. | 15733 | Solar Polymers C1-6825
SOLENIS CHEMICALS INDIA '
797. | 15055 | PRIVATE LIMITED 2001, BODIA
798, | 80192 | Solis Pharma chem Pvt. Ltd. 4707-A/5
799, | 15737 | Sonal Chemicals 4758
800. | 15739 | Span Remedies Pvt. Limited 502/15-16
SPC Lifesciences Pvt. Limited (Unit 1)
801. [ 15263 | (Previously Kadilac Chemical Corporation | 3612
802. | 15728 | Spe Lifesciences Pyt.Ltd 3611/1-2-3 & 4
SRIYAAN CHEMICALS PRIVATE
803. | 80640 | LIMITED 15903
804, | 44594 | Star Engineers 8005
805. | 75990 | Star Speciality Chemical Pvt, Ltd. 5004/2
806. | 15745 | Starlet Industries 4314
807. | 15748 | Sterling Chemicals 622, 622
808. | 14843 | Sterling Chemicals Industries 113/2
809. | 31671 | Stride Industries 7613/1
810. | 15750 | Subhasri Pigments Pvt. Ltd., 1211, 1213, 1201.1202
811. | 88643 | Sudarshan Chem Industries 4707/A/12
812. | 15751 | Sukha Chemical Industries 06-01-4705
813. | 15753 | Suleshvari Pharma 6012/1
814. | 87074 | SULESHVARI PHARMA (UNIT-2) 3304, 3305/C
815. | 38064 | Sun Colorants Pvt. Limited 2808/A/3 & 2808/A/4
816. | 15760 | Sun Pharmaceutical Industries Ltd. 4708
817. | 86637 | SUN SHINE CHEM 307,308 10 311/93
818. | 82122 | Sun Shine Solchem C1-B-7130
819. | 15159 | Sun Shine Velvet Pvt.Ltd 127/2B
820. | 15768 | Sun Smit Dye Chem Pvt Ltd 3455
821. | 15762 | Sun White Chemicals C1B/3420
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822. | 15763 | Sunbeam Photochem Pvt. Ltd,, 4787

823. | 15757 | Sunit Dye Chem Industries C-1/3430

824. | 15765 | Sunny Chemicals 6811

825, | 15766 | Sunrise Chemicals J-3437

826. | 15767 | Sunshine Chemicals 5237

827. | 36954 | Sunshine Colours 1314/7
SUPERNOVA INTERMEDIATES PVT.

828. | 10606 | LTD J-1714

829. | 32588 | Supharma Chem 4705/2-3 & 4

830. | 30692 | Supreme Chemicals 7840/2

831. | 15776 | Supreme Packaging (P) Lid CiB-7834

832. | 15777 | Suraj Dye Chem 1106

833. | 15778 | Surat Ammonia & Chemical Company 6207/2&3
SURMOUNT LABORATORIES PVT

834. [ 89937 | LTD-1I Al1-4010

835. | 15779 | Surmount Laboratories Pvt. Ltd. A-2/4003
Survival Technologies Pyt Ltd Unit -Ii

836. | 29583 | Formerly Link Pharma Chem Ltd. C-1/B-7003

837. | 31719 | Survival Tecnologies Pvt. Ltd. 9110/9111/1

838. | 15782 | Surya Drugs & Pharmaceuticals 1102 ~

839. | 15783 | Surya Enterprises 9201

840. | 12922 | Surya Life Sciences Ltd 3.60,63,616

841. | 15784 | Surya Organics & Chemicals 6722, 6706

842. | 14938 | Surya Remedies Pvt Ltd. 1101

843. | 15788 | Suyog Dye Cheinie P. Ltd. (Unit-Ii) 2404:5

844, | 15789 | Suyog Dyes & Chemicals 6716-17

845. | 31749 | Suyog Life Sciences (P)limited 145/B
SVG Fashion Limited (Previously

846. | 14987 | Binaykia Synthetic Limited) 2

847. | 15793 | Swastik Industries C-1/7101

848. | 15794 | Swati Dyeing & Printing Mills Pvt Ltd A-1/421/422

849. | 15797 | Synthectic Drugs & Intermediates 6503
Tagros Chemiclas India Ltd Old Name

850, | 34081 | Jkbm Ltd 133&134

851. | 15799 | Tao Chemicals 6222

852. | 41135 | Tapi Organic Fartilizer Co. 6106/B

853. | 15802 | Tatva Chintan Pharmachem P. Ltd. 502/8,17 &18 ﬁ

854. | 30257 | Techno Chem Industries 9102/2

855, | 15803 | Techino Chem Manufacturing Co, 43]

856. | 15805 | Techno Forge Ltd., 1019-1022

857. | 15806 | Tejal Industries 730

858. | 15807 | Tex Aux Chemicals 9107-1

859. | 85756 | Tharmic Chem JobWork 10009/4

860. | 15809 | The Ankleshwar Poly Dyestuff Pvt. Ltd 6720

861. | 88364 | TIME AMMONIA SUPPLY COMPANY | 8006/4

862, | 15669 | Tirupati Organics Pvt Lid 5906/1,2,3

863. | 15810 | Tolani Fabricators 7315,7301/02

864. | 15814 | Trexil Chemical Industries C18-424

865. | 15817 | Trimurti Dye Chem Industries 9103/1

866. | 53551 | Triveni Enterprise 5905/9

867. | 50212 | Tuisi Paints C-1B, 415

868. | 15821 | Uma Organic & Chemicals 3816

869. | 15823 | Umiya Chem Intermediates 4705/1/1r

870. | 15824 | Umiya Industries 4405
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Unique Chemicals (A Div of ] B

871. | 14844 | Chemicals & Pharma Limited) 128/2,129/1, 129B/A
872. | 38152 | UNITED PHOSPHORUS (IND1A) LLP 3201/A & 3210
873. | 39482 | United Plastic Industries. C-1-B/7113
874. | 15834 | Unity Chemical | 4801/A, B
875. | 87889 | UNITY LIFESCIENCE 5120 & 5121
876. | 15835 | Universal Aromatic 2208, 2209
Universal Chemopharma(Old Name Super
877. | 15771 | Inter Chem) C-1/B-2016
878. | 30083 | Unnati Industries 4921
879. | 15831 | UPL Limited (Unit No 3) 3101/1,3101/2,3101/3¢
880. | 15833 | UPL Limited (Unit NO.1) 117. 118
881. | 15832 | UPL LIMITED (UNIT No.2) 3405/3406/3460-A
882. | 15836 | Urvashi Chemicals P, Ltd. C-1-B/2009
883. | 15837 | Urvashi Pulp & Paper Mills 315/316/1
884. | 39034 | V. R. Chemicals 5149
885. | 25336 | Vakpati Chemicals 7507
886. | 15839 | Vandana Chemicals 7409
887. | 15840 | Vandana Teex Dyes & Mridu Enterprises | 2002 TO 2005
888. | 90077 | Vanshadit Industries 03-lan
889. | 15841 | Varahi Chemicals Industries 9109/7, 9110/2
890. | 26165 | Varahi Pharma Chem 910872
891. | 74989 | VARDA LIFESCIENCE LLP 3206/A/2
892, | 26163 | Varniraj Chemicals 6611
893. | 15844 | Varoon Industries 230
894. | 54068 | Vasant Chemicals, 3918
895, | 95729 | VASTANI CHEMICALS LIMITED CiB-11010-1
896. | 15848 | Vasudev Chemicals C-1/B/4745
897. | 15849 | Vasudev Dye & Chemicals 6006/1/A
898. | 43827 | Vibrant Specialities Al/101
899. | 21336 | Vihita Biochem Pvt.Lid 304/A
Vihita Chem (P) Ltd. (Unit-2) (Formerly -
900. | 15459 | Pankaj Organics Pvi. Ltd), 3709/1&2
901. | 15854 | Vihita Chem Pvt. Ltd., 305
VIHITA DRUGS & INTERMEDIATES
{Old Name: Hind Dyes & Drugs
902. | 37278 | Intermediates) CiB/4754
903. | 74945 | VIJAY INDUSTRIES 129-C/1
904. | 56347 | Vikas Enterprise 89 yogi estate
905. | 86613 | Vikas Enterprise (Unit - IT) 149/37
906. | 15856 | Viketa Electronics 4759
807. | 15858 | Vinavak Enterprise 5101 A
908. | 15859 | Violet Pigment & Chemical Industry 2520-21/C-1
Violet Pigment & Chemical Industry Unit -
909. | 89257 | 2 2520
910. | 71836 | VISHAL INDUSTRIES 6116/B
911. | 15861 | Vishal Industries 6913/12
912. | 15864 | Vishnu Chemicals C1/3429
913. | 15865 | Vishrudh Organics Pvt. Ltd. 141/2/B
914. | 46660 | Vishwa Chemicals 4801/13
915. [ 13481 | VIVAN INDUSTRIES A1/1402
916. | 15869 | Vivek Chemicals 3910
917. | 15870 | Vivek Colours Industries 1507
918. | 53107 | Vraj Trading C-1B/11011/2
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919. | 84719 | Vrajana Industries 4781

920. | 15877 | West Coast Pigment Corporation 2408

921. | 15878 | Whitex Chemicals 6808

922, | 15879 | Wockhardt Limited 138

923, | 68812 | YAMUNA PAINT INDUSTRIES C-1/8-7816

924. | 30679 | Yogi Chem 9110/3

925. | 79321 | YUSHKA COSMETICS LLP 1106B

926. | 33754 | Zanoo Plastic Industries 7116

927. | 69628 | ZANOO PLASTICS 7904/B

928, | 69627 | ZANOO SALES CORPORATION 11002/2

929. | 15885 | Zcl Chemicals Limited 3102/B

930. | 65470 | ZEEL DYE CHEM 2900/147

931. | 84723 | Zeliant Industries 2900/25.27

932. | 81569 | ZELSION INDUSTRIES 2900/134

933. | 45555 | Zeni Biotech A2/7801
ZENTIVA PVT.LTD. (Formally Sanofi

934, | 14948 | India Ltd)

3501 to 3515, 6301 to 6313

4 &S
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— 2.\ REGIONAL OFFICE - ANKLESHWAR
87 \@ GUIARAT POLLUTION CONTROL BOARD,
o PLOT NO. 5009/4, GIDC ESTATE, ANKLESHWAR.-393002.

TEL. NO. [02646) 222933

No. GPCB / RO-Ankleshwar / T-257 ! Shog 2023,

Dt. KT O
Go,2at Paifubior €. .. v 23 -AUB 2023

To, _,f RECEIVED !
The Chief Officer, i
Notified Area Authority Ankleshwar, 31 AUG 17 |
Plot no. 618, 619 GIDC Ankleshwar, S
Dist.: Bharuch, ’ i T
- (5SS 023 J LA
Subject: Discontinuation/ Sealing of abandoned under-ground drainage network in GIDC

Ankleshwar region

Reference:  Judgement of The Hon'ble NGT dated 23.01.2023 in the case of Original Application
No, 0.A. 109/2022.

Sir,

In connection with the above references, it is to be noted that wark for above ground
pipeline network in GIDC Ankleshwar region has been carried out and free fall outlets of all earlier
underground drainage member units are disconnected as per your office letter dtd 17.06.2023

The abandoned underground drainage network of the area should now be completely

sealed/ removed and it should not be connected to any of the pumping stations. You are hereby
informed to complete the task as early as possible for discontinuation of the abandoned

. The entire work shall be monitored and certified by a reputed third-party agency to be
% appointed by Notified Area Authority. Action taken report in this regards should be submitted within

i Yours Faithfully,

.D. Rakholia
Regional Officer

€C:1, The Member Secretary (Kind attention ~ Unit Head Ankleshwar),
GPCB, Paryavaran Bhavan, Sector 10 A, Gandhinagar..... For your kind information please,

2, The Chief Executive Officer, Narmada Clean Tech, At, Surti Bhagol, Ta. Ankieshwar, Dist.
Bharuch.....For information and co-ordination regarding the above matter,
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NOTIFIED AREA AUTHORITY

Plot No. 618, 619, AlA Community Centre,
GIDC, Ankleshwar - 393 002.
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Ref. No. : N.TAJANK! ~ 137 Date: - -20

To, 1 2 J:&‘N 2024

he District Collector,
Collector office, Bharuch-392001.
Subject: - News item published in Media titled (52 2l [Aotial? “2ls 88l UgA A
5 &M ollotl A AHB” oll WSl cLodl,
Reference.:- Your letter No. MSC/Vashi/161 to 164/2024 dt. 12-01-2024.
Respected Sir,
In Context to the above, the infrastructural facilities such as road, water supply,
streetlight and drainage line are provided by Notified Area Authority in Ankleshwar
Industrial Area. The Corporation and NAO cannot do any kind of industrial activity
through which the environment issue is created. In addition, it is to inform you that
notified area always to take all precautionary measures to ensure no adverse impact
on the environment in the region.
Ankleshwar Industrial Area, on the above subject by perusal of the letter dated

18.12.2023 to the news letter dated 02.12.2023 of the Honorable NGT to inform that
water‘:is filling up in the said places. It is to inform that there was rain at Ankleshwar
on 26.11.23, which report of rainfall is included herewith (Annexer-1). So, water was
being accumulated in various small pits in said natural Drain. The cleaning of natural
drain was done by Notified area and accumulated water was also cleared and the
photographs of the same is attached here for your reference (Annexer-2). The RCC
Strom water drain was constructed by Notified area near “C” Pumping station after the
natural canal passing behind Detox India Pvt. Ltd. in Ankleshwar Industrial Area. It is
further to inform you that TOC meter is also installed at the end point and stored water
behind the bund wall is lifted from C pumping station and pumped to final pumping
staticfi so that the water d,o@i npt enter info the natural drain and from FPS, it is then
pumped to Narmada clean@@ﬁfﬁ%@@‘ lgjﬁﬁ}%:ﬁeﬁatf@mhose photograph is enclosed
herewith (Annexer-3). }0\}{ |
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In addition to that, at Present total 106 Nos of industries members of Narmada
clean tech (NCT) having effluent conveyance through the over ground pipeline up to
co[le%ion wells from individual units and are monitored by NCT. In addition, M/S ETL
who is the member unit of NCT, collects effluent with consent of GPCB for 240 Nos
of SME member through Tanker up to ETL from individual units. Other units are Zero
Liquid Discharge (ZLD), If any industries found out of order any discharge in Strom
water drain (SWD) GPCB issued notice and as direction of GPCB, notified authority
disconnect the water supply connection as per closer order, up to date from July -2023
NAA disconnected 33 Nos of water connection. And also, as direction of GPCB,
estimate for the construction of RCC storm water drain behind Detox India Pvt. Ltd has
been prepared as per latest SOR-23-24 and approved in BOM no 09 vide point on
dateg€’2'8-12—2023 by the competent authority, The work of the same will be started
immediately after fixing agency via tender. Other the natural dramn that connects to FPS
constructed with an RCC storm water drain work also be in progress and both works
will be completed before monsoon, 1.e. 31.05.2024. The location of both natural creeks
is shown in the DD plan and action Plan to control contaminated storm water in the
Estate which is attached herewith (Annexer-4).

This is for your information and necessary reply to be submitted to competent authority

please.
Encl. As Above

Ch:cg:f)fﬁcer

N.A, GIDC,

Ankleshwar
Copy S.W.R to: -

1 The Resident additional collector, Bharuch for Information please.
2. The Divisional Manger (CG), GIDC Ankleshwar for Information pleas.
3. The Regional Manager, GPCB, Ankleshwar for Information pleas.
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'OFFICE OF THE CHIEF

NOTIFIED AREA AUTHORITY

Plot No. 618, 619, AlA Community Centre,
GIDC, Ankleshwar - 393 002.

5 : (02646) 253004, 22

2487 Fax: 251750

(eriEee (Czee

Wiz 1. 5 ¢, e, .ad SRR A-s,
@.208 {2l visdsqa—3¢:3003,
B (0 YS) IU30CY, 3\ EC9 F5Y : YL QU0

Ref. No. : N TAJANKY/ Date : - -20
Action Plan to control contaminated storm water in Estate
Sr. No. | Name of Work Action Taken Work [ Timeline | Amount Remarks
Start
date

1 Near Final Pumping The Work order issued to the | Jan-24 | Apri-24 52 35 Lakh
Station Natural creak agency wide No 4427 date 22-12-
converted in to RCC 2023 for the construction of RCC
SWD Channel SWD near Final pumping station in

natural creak portion for convey
the drainage up to discharge final
pumping point Work in progress

2 Behind M/S Detox The Tender invited and technical | Feb- | May-24 | 585.00
India Pvt Ltd Natural bid is in progress for the | 24 Lakh
creak converts in to construction of RCC SWD behind
RCC SWD Detox India Pvt Itd

3 Rubber pitching work The work In progress for rubber | Jan-24 | Feb-24 15 00 Lakh
near New C pump pitching work at near New C pump
SWD, SWD.

4 RCC Bund wall mn As per instruction of GPCB for | Dec- | Jan-24
SWD construction of pukka bund wall | 23

work completed with “punchnama”

5 Effluent raising main Effluent raising main line from | Jan-24 | May-24 300 00
line from pumping Pumping station “C" to A pump Lakh
station ‘C’ to A Pump. agency Finalised and work In

progress

6 Facility of uplifting NAA provided tanker facility for X
sewer septic tank lifing of sewer water from septic

tank and sent for treatment.

¥ Make a Collection For control the waste/sewer water | Feb- May-24 500.00
point and header line in to SWD in dry season we will | 24 Lakh
for  lifing  septc make a collecton point and
tank/soak pit Sewer header line for liffing it from SWD
water in SWD for for treatment in NCT,
treatment dunng Dry
Season : '

8 Treasury treatment in NAA has issued work order for | Jan-24- | March-24 | 10 00 Lakh
STP development of bacteria i

aeration tank for STP after three
month it will be Operated on BOT
base system Tender work i
progress

CHaje
Chief Officer

Notified Area
GIDC ANkleshwar
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